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LOK SABHA DEBATES

LOK SABHA

Wednesday, April 26, 1972/
Vaisakha 6, 1894 (Saka)

[The Lok Sabha met at eloven of the clock
MR, SPEAKER in the Chair}

ORAL ANSWERS TO QUESTIONS

Production of glass

*562. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of INDUS-
TRIL DEVELOPMENT be pleased to state :

(a) the annual production of glass at
present and how does it compare with the
production of glass at the beginning of
First, Second, Third and Fourth Plan ; and

(b) the new varieties of glass which are
now being produced as compsred to those
which were produced before the First Plan ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD) :
(a) and (b) A statement is laid on the Table
of the House,

Statement

(a) The production of glass in the year
1971 was 2,90,000 tonnes., The production
in the beginning of fiest second, third and
fourth Five Year Plans was as under :—

1950-51 92,000 tonnes
1955-56 1,25,000 tonnes
1960-61 2,25,000 tonnes
1968-69 2,50,000 tonnes

(b) The new varieties of glass which are
now being produced as compared to thase
which were produced before the first Plan
ars as under:—

P

Tterns produecd before New varieties pro-

first Plan, duced during the
plan period
1 2
1. Glass Bottles 1. Wired and figured
glass,

2, Table and Pressed 2. Safety giasy.
ware.

3. Lampware, 3. Fibre glgss.

hd "y

- - 2 -

2

4, Glass shelis for 4. Giass building blo-
electric lamps. cks.

5. Laboratory glass- 5. Optical glass,
ware.

6. Sheet glass. 6. Capillary glass tu-
bing,

7. Thin Sheet glass re-
quired for microsco-
pic slides,

8. Glass chatons,

SHRI CHINTAMANI PANIGRAHI:
As I find from the statement, the production
in the glass industry has gone up immensely
to nearly three lakh tonnes within a period
of five to six years., Since the annual turn-
over in the glass industry is now about
Rs. 500 crores a year, I would like to know
from the hon Minister whether he has gone
into the details to see whether our country
can export more gquantities of glass cutside
and, if so, to which countries they have been
able to export thus far and how much we
are earning from the exports, and what is
the amount of raw material that we are im-
porting for running the glass industry.

SHRI SIDDHESHWAR PRASAD : Till
now we were looking up to self-sufficlency
in glass, and now we are almost self-suffici-
ent except in two items ; after that, we will
make all attempts to see to what exteat we
can export,

SHRI CHINTAMANI PANIGRAHI :
1 just wanted to kanow what actually we are
importing, so far as raw materials are con.
cerned, for maintaining to glass industry and
what is the actual export that we are making
to other countries in terms of rupees, and
how much we are importing in respect of
raw materials for the glass industry, That
is the point.

SHRI SIDDHESHWAR PRASAD: I
do not have those figures may be with the
Ministry of Foreign Trade, About the im-
port, we are importing two varieties of glass :
ope is plate glass, to the extent of Rs. 13.2
Iskhs, and the other one is...

MR, SPEAKER : He is asking abont
the raw materinls.

SHRI CHINTAMANI PANIGRAHI : He
waye that thoss Sgares may be available io the
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Ministry of Foreign Trade. But my second
point is very relevant. The question s,
after Mr: Kissinger's sporet visit to the
Soviet Union, and after he came back, what
is the amount of g!:ss bangles that we are
exportitig to the USA from India during the
last three years.

Mr. SPEAKER
notice.

: That needs prior

: SHRI CHINTAMANI PANIGRAHI :
There has been a huge quantity being ex-
ported to the USA.

, MR, SPFAKER : But how does Mr.
Kissinger comes into the Picture ?

ot wreo Wo ay : Wy g & A
ot fogenze waar § ag o guTk agt
aAar §, Sun af) fear rar &, afes
fadui & Ty WATHT FAWAT ITAT @, W

wag g?

ot fed o wary : M aarr ¢ 0y

ﬂatgmrsﬁmgm%maﬁmfm
# gx fadql ¥y &1 gud ¥uw
&z o § o fel & Wy § famer

aei ¥R dar g )

SHRI SUBODH HANSDA : One of the
new verieties of glass that is now being
produced is the optical glass, What is the
present demand of opical glass in our
country? What is the rate of production in
Durgapur optical glass factory and is that
production enough to meet our demand?

SHRI SIDDHESHWAR PRASAD : It
dees not meet our entire demand and we
stifl import optical giass. Durgapur factory
is not producing up to the rated capacity
add we are taking steps to see that its
production reaches the rated capacity.

Assam-Nagsiand Boundary dispute

»369, SHRI NIHAR LASKAR: Will
1he Minister of HOME AFFAIRS be pleased

totate :

(a) whether there has been any reduction
in: tenslon at the Assam-Nagaland Border:
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{b) when the Sundaram Commission s
likely to submit its report; and

(c) the progress made so far in settling
the dispute betweert these two States?

THE MINISTER OF STATE IN THB
MINISTRY OF HOME AFFAIRS AND
1N THE DEPARTMENT OF PERSONNEL
(SHR1I RAM NIWAS MIRDHA): (@) In
consequence of the interim agreement brought
about by the Adviser on Assam-Nagaland
boundary relating to withdrawal of armed
police personnel by the two States, the
tension along the border has eased.

(b) and (c) . Shri K. V. K. Sundaram,
who was appointed as Adviser by the Govern-
ment of India, is currently examining the
boundary problem between the two States.
He has been and is at present holding
discussions with the State Governments to
find out the possibility of an agreed solution
to this problem. He expects to submit his
report to the Government soon thereafter.

SHRI NIHAR LASKAR : It is dis
turbing to 8nd our own people fighting each
other because of border disputes. Is it not
a fact that the Assam-Nagaland boundary is
clearly defined under the 1925 notification
and if so, where is the question of any border
dispute? There may be a litile adjustments
or alignments of arcas here sod there, will
the Government come forth with a  definite
stand in this regard? New States are coming
up in our areas; Manipur Meghalaya, Aruna-
chal etc, If you do not take a definite stand
on this matter, people may not recognise the
existing borders and thers will be trouble,
What ts Government’s stand on this matter?

SHRI RAM NIWAS MIRDHA :
Government accepts the borders as been
obtsin at present. But there lave they
certain disputes in the border areas regarding
the alignment of roads, some reserved fore
ests and things lke that which have resuited
in a sort of a confrontation between two
State Governments, It was to study the
situation with' respect to these disputes tha.
the Adviser was nted and in consultat
tidn with the State Goverments he has visited
the areas a number of times and he is trying
to bring about snagreement betwaen the two
sidee so that the tension existing there may
bergmoved. . -,
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SHRI NIHAR LASKAR : The 192§
notification gives ths border betwoen Assam
and Nagaland. 1p a statement made in the
Nagaland Assembly, the Nagaland Chief
Minister says that there is not merely the
question of adjustment of the border betweon
Assam and Nagaland but also the restoration
of the territory belonging to Nagaland,
several squarekilometres of territory given by
the Britishers for administrative purposes.
What is the stand of the Central Govern-
ment?

SHRI RAM NIWAS MIRDHA : The
House is aware that many State Govern-
ments claim territories oz ome basis or
another maybe linguistic basis or geographical
situation or consolidation of certain tribes
and such other things. The statement of
the Chief Minister of Nagaland quoted by
the hon. Member mentions Changes which
they want to effect. That is why the Adviser
has been uppointed. Instead of the dispute
taking a violent and ugly turn the adviser
would consult both the States and try to
smooth out things. Whether the State
Governments should, or should not, make
such claims is not the point at issus here.
Claims are made by the State Governments
and this is one such instance.

SHRI D, BASUMATARI: What was
the principle laid down to the commissioner
to solve the dispute between Nagaland and
Assam? Just now the hon. Member said
that the 1925 agreement defines the boundary,
Do they claim something beyond the 1925
agreement?

SHRI RAM NIWAS MIRDHA : The
terms of reference given to the adviser are
on the following lines. The adviser will
ascertain facts regarding Assam-Nagaland
boundary and the nced for any adjustment
having regard to all the facts of the situation
including the provision of section 3 of the
State of Nagaland Act, 1962. He will
consult the Chief Ministers of the two States
and such other persons as he considers
neceasary and try to arrive at a solution
likely to promote the welfare and intarost of
the people of the two States and creats faith
and goodwill between them, He will alw
put forwerd suggestions, if necessary, to
maintain peace and tranquillity in the bordee
areas pending his final advice,

SHRI DASARATHA PEB; After lo-
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dependence in the States of India boundary
readjustmeats had been made according to
the SRC report on the basis of language.
Since nagaland come into existence after
that, I want to know whether the Government
would consider readjustment of boundary of
these regions according to language, instead
of maintaining the boundary drawn up by
the British?

SHRI RAM NIWAS MIRDHA : Itis
true that some States claim some changes in
the boundaries with respect to language or
tribes as in the present instance. But the
Government have no intention of underta-
king wholesale reexamination of the boun-
daries of the States.

SHRI TARUN GOGALI : Is it a fact that
the Adviser of the Government of India
suggested joint survey by the Government of
Nagaland and Assam in order to settle this
dispute but the Nagaland Government refused
to co-operate?

SHRI RAM NIWAS MIRDHA : Itis
not correct to say that either of those govern-
ments is not co-operating. No doubt,
there is some teasion between the two States.
Their armed police force were on the border
and some untoward incidents also tonk place.
But we should hope that the adviiser would
succeed in bringing some sort of agreed
arrangement between the two States through
his good offices,

SHRI C. C. GOHAIN : May I know
from the hon. Minister whether the Central
Government will appoint the same Commi.
ssion, or any other Commision, to
make an enquitry into the long-standing
serfous boundary dispute between Assam
aod NEFA, now Arunachal Pradesh ?
1f so, when will the commission start its
enguiry? 1If not, why it is not appointed?
Is it not a fact that an area of 1,320.6 &q.
miles from Arunachal Pradesh has been
transferred to Assam by a simple order of
Assam Governor’s notification of 1951 at the
time when the NEFA people were ignoraat
of their legitimate rights? If so, what is the
reaction of the governmeat to this? Finally,
will thess boundary disputes between Assam
and Nagaland and Assam and Aruoachal |
Pradesh be settled according to the Survoy of

Jodla map of 19357
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SHRI RAM NIWAS MIRDHA : This
question vefers to Assam-Nagaland boundary
dispute, The hon Member is asking about
the boundery dispute with Arunachal Pradesh,

whicl does not arise cut of this.

Peosion to Freedom fighters of Indian
National army

570, SHRT SAMAR GUHA : Will the
Minister of HOME AFFAIRS be pleased

to state :

{a) whether freedom fighters of the India
National Army of Netaji Subhas Chandra
Bose have been recognised as political
sufferers by Government;

(b) whether a large number of these
Indian National Army freedom fighters are
new passing miserable days for want of
means of livelihood;

(c) whether Government propose fo give
to the Indian National Armv personnel, full
benefits of the Scheme prepared hy Govern-
ment for grant of pension to freedom fighters;

and
(d) if so, the ¢alient features thereof?

THE MINISTFR OF STATF IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRT RAM NIWAS MIRDHA) : (a}. Yes,
Sir,

(b) Government
information,

(c) All freedom fighters including ex-
1. N. A, personnel, who are eligible under
the scheme, are covered by the acheme,

{d) A statement is 1aid on the Table of
the House.

have no authentic

Statement

The Government of India will implement
frotn 15th of August, 1972, & scheme for the
grant of pension to those freedom fighters
who had sufféred imprisonment in the main-
land fufls for a petiod of not Tess thap six
months before independence, and also to
theie families where the freedom fighters are
no longer dlive. The families of martyrs
whe v their lives for the freedom of the
couttry witt also ™ eligible for grant of
pension,  The ponsion, which wilf normally

APRIL 26, 1972
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be for the life time of the recipient, wiil be
sanctioned affer taking into consideration
the financial condition of the freedom fighter/
martyrs andfon their families and the
pensions/monthly allowances being received
by them from and State Government/Union
Territory Administration. The total amount
of pension sanctioned to a8 fresdom fighter
will not be fess than Rs. 200/- per. month
and in the case of families it will vary from
Rs, 100/« to Rs. 200/- per month. Only one
member of the family of a freedom fighter/
martyr will be eligible for pension ‘Family’
imcludes widow, unmarried daughters and
mother of the freedom fighter, and sons in
exceptional cases where they were wpnable to
establish themelves in life on account of the
imprisonment/martyrdom of their father,
Applications received after August 15, 1972,
will be considered enly for pension from the
date of sanction. Freedom fighters. Who can
not be granted pension on the ground of
their financial status, wiil be considered for
the award of certilicates commending their
services in the attainment of the freeclom of
the country.

SHRI SAMAR GUHA : The contri-
bution, suffering, sacrifice and martyrdom of
INA personne! towards the cause of the
freedom struggle is known to all. In a
letter from the Home Ministery dated
3, 5.61. No. 42-63/C, it stated that ex-INA
pesonnel should be treated as political
suffercs.  Just now the hon. Minister says
that the ex-INA personnel will also be enti-
tled to pepsion provided they are eligibie.
The eligibility condition has been laid down
in the circular which states that people “who
have suffered imprisonment in the mainiand
Jail for a period of not less than six months
before independence.” It is known tp all
that the INA personnel, under the great
leadetship of Netaji Subhae Chandra Boss,
foughit not in the mainland of India but
mainiy outside India, though they fought in
some areas of the Indian border alsp.
Therefore, if the condition about “maine
land™ is strictly followed, they will not he elf-
gible for freedom fighter's pension. Secondly,
it is also known that efter the fall of Japan

most of these peaple, about 20,000 or 30, were In
conoentration camps in Burma and Thailaad,
Théy were In concentration camps and not in
jall before and after they were repatriated.
Therefore, I want to know from the govern.
ment whether the ox INA personnel will be
troatsd ay frosdom fightors and whethe,
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these two conditions for eligibility for pen-
sion would be deleted so that they wounld
be cligible for the benefits provided to the
freedom fighters.

SHRI RAM NIWAS MIRDHA : Itis
true that the circular of the Ministry of
Home Affairs issued i 1961, which has been
quoted by the hon. Member, mentioned
that participation in the activities of the
INA movement would be held by the
Government of India to be at par with
participation in the national movement in
Iadis. In view of this, ex-INA personnel
are treated as freedom fighters so for as the
Government of India is concerned and
they are eligible for relief in the matter of
employment to public servioes, financial
assistance, educational concession to their
children, ctc. as admissible to political
sufferers. The State Governments were also
requested that ex-INA personnel in the
States may be treated at par with other
freedom fighters for the grant of service, etc.
and cooncession sanctioned by the State
Gowraments for freedom fighters in their
areas.

As regards this new scheme for the
grant of pension to freedom fighters which
the Governmet of India just started and
details of which have been given as a part
of the apswer fo this Question, it is an
extension of the previous scheme which
covered only imprisonment in the Anda-
mans. The various State Governments have
schemes for the amelioration of conditions
of the freedom fighters and for giving them
grants by way of pension or land grants
or things like that. In addition to that,
the Central Government had also a scheme
which covered only thoss persons who had
boen in prision in the Andamans. Now,
this scheme has been considerably expanded
and it covers all those freedom fighters who
had suffered imprisonment in the maintand
for not less than six months before Indepen-
dence and also to their families where the
freedom fighters are no longer alive As
regards oxtending this scheme to the ex-
INA personal, as I have said eurlior,
there are various schemes of different
Ministrics for which the ex-INA personal
are also entitied along with other freedom
fighters, This is a apecial schome sponsored
by the Government for apecial ¢ircumstances
and the ex-INA personnel would only be
covered by it to they extent the fulfil the

VAISAKHA 6, 1894 (S4KA)
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conditions that have been Jaid down here.

SHRI SAMAR GUHA: It is very
obvious that although the Government has
taken pride in saying that the INA people
have been freedom fighters. they are being
denied having the freedom fighters pension.
Thousands of them have laid down their
lives and it iv on the ashes of those martyrs
that we have buit up the edefice of our
national freedom. The Minister has cate.
gorically said that the INA people are not
getting the benefit of that pension.
He has said that this scheme includes only
the cases of those freedom fighters who
suffered imprisoment in the mainland for not
loss than sex moths. Hé has diffrentiated one
part of freedom fighters who fought inside
India and who suffered imprisonment inside
India from thousands of those valiant INA
fighters who fought not only inside India
but also outside, Thousands of them sacri-
ficed their lives. Some of them who had
been wounded and injured are now living the
lives of beggars. Those freedom fighters,
aocording to the Minister, will not be entit-
led to the benfit of freedom fighters'
pension,

The Prime Minister is here and I be-
seech her, in the name of martyrs, in the
name of national freedom, in the name of
contribution of those valiant freedom fight-
ers, to make a statemeat that the INA
people will also be eligible to have the
benefit of freedom fighters® pemsion. I
request the Prime Minister to make a state-
ment, 1 appeal with folded hands to the
Prime Minister to make a statement whether
the INA people will also be eligible to the
freedom fighters’ pension,

SHRI JYOTIRMOY BOSU : And their
families,

SHRI RAM NIWAS MIRDHA : There
are, actually, two categories of ex-INA per-
sonnel. One category is of those persons
who were already employed in the Indian
Army but were captured by Japan and
Germany aad joined the Indlan National
Army. The other category is of civilians
who were mainly employed in the South-
Eastern countries during the War and joined
the Netaji movement. As regards the first
category, all such persons have bacn trcated
a8 ex-Servicemen and they are entitled to all
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concessions, privileges, available to ather
ex-Servicemen in the matter of employment,
In the matter of allotment of fand, in the
matter of educational and medical facilities
88 well as financial assistance, etc, from wel-
fare funds in time of need. Their forfeited
pay and allowance have been restored by
the Ministry of Defence. The pemsionary
award in respect of services rendered by
individuals is payable so long as the indivi-
dual is living. ‘The bulk of the people who
belonged to the Indian Army but later
joined the INA have been amply covered
by conditions which I just mentioned. As
regards other persons who have not been
covered by this, the Ministries of Education,
Health, and other Ministries of Government
of India bave various schemes for assisting
freedom fighters and tho second category of
ex-INA personnel can take benefit under that.
As rogards the hon, Moember's suggestion
that the present rule should also be amen-
ded to benifit these people, if any particular
fnstance comes where these persons who
have been left out by the present concessons
should also be conmsidered for inclusion
under the new scheme, Government would
sympathetically consider it,

off aw wgw ofd : g ol o
® worar fie wrdo o Qo H Wi X
il I war % ver e, fe
wor § eyaenar IRy o <oy g
g e o o &0 & wmar

WTEAT § gAY g ¥ goh el gA
& ot wrfgar % § 9wy wgmar
Qorafr}?

it o dro Wi : ag agt wrr g
L o

wermwgie : vak w ¥ oy qur
ur gt § Wt wara f fear o T &1

SHRIMATI SAVITRI SHYAM :
Does this scheme cover the freedom  fighters
of Quit Tadia Movement of 1942 aleo ? |
undenstand that they were arrested wader
the DIR Act and so it is not applicable to
them, May 1 know whether this scheme
covers those freedom fighters also ?

APRIL 26, 1972
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SHRI RAM NIWAS MIRDHBA It
covrrs those persons who were uader deten-
tion also in addition to those sentenced,

ot yugre qeaelt ;. ToRTe ¥ diew
wTeed W fopndtaa & fad ot o vt
g og og www v & § fr oEiy
6 wft¥ ar 3¢ & warar o7 & fad aw ot
T gww o srardY ¢ fag fagna &
¥fie wro fige wtar ¥ @ gt oA
Wt & wreft ol gew A wordy ®
fad aF, wafay & o wign g o
T IR e wreeze  Fowwarew
et § ar afY ? gurw dfeww Sfafad
ar gyraaa Sfafadt & adf §, o o
¢ fv gt TawY o e fe-
arey wedt § a7 agr ? T Fosaarew
vt § &) g erd dfafadla gpfew
o wifgd oY Rew wrEed N pifaw
gt &, wroaff vl § @ WD Al el
g?

oW WP  ENT Ay At ¥ 2
bl i

off wgrw e c T W g T
rogt o & auwm §, SR qgwe
wawrar § fs Gw a@ a w o
sreee wmar war §, afew s figw
B gt @ fad wg frar fe o)
dferw  Refrdt Wt qgewEw
dfafedt fekelt | wurwr Sufade wr
7 §, varw Pl wr §4

MR. SPEAV.ER : He gave & very catee
gorical reply,

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF 1IN-
FORMATION AND BROA DCASTING
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(SHRIMATI INDIRA GANDHI) : We
bave full sympathy with the EX-—JAN
personnel,

The problem is only this, that certain
categories were already getting help as free-
dom fighters, Some people had got left out.
The attempt now is to include all those ‘who
have 30 far been left out. As my colleague
has eaid, we shall look into this question.

SHRI KARTIK ORAON : When we
come to the question of freedom fighters,
Government cannot afford to omt the gues-
tion of Tans Bhagats of Chhota Nagpur in
Bihar. (Laughter).

MR. SPEAKER : This is not about

v

SHRI KARTIK ORAON : I would say
that they had set an example which bhas no
paraliel in the history of freedom fighters*
movement. They started the Civil Dis-
obedience Movement under the clarfon call
of Mahatma Gandhi, with the result that
thier lands were auctioned out. In spite of
so many specfic legislations, their lands
have not yet been restored to them. They
have not been given any pension either
I woutd like to know what concrete steps
Government propose to take in this regurd.
Are they going to take some prompt action
8o that their lands are restored and they are
rehabilitated properly ?

SHRIMATI INDIRA GANDHI : I do
not know why the hon Members feel amu-
sed, because this is a very serious problem.
Here is a group of people who with great sin=
cerity and courage came quite early into the
preedom Movement and because of that, as
Shri Kartik Orson has said, the Briush
Governmot confisscated all ther Iands,
Tana Bhagats have not been helped
siace, Now, the State Government have
som¢ difficulties the lands have since beea
allotted or sold Yo others. 1do not know,
exactly, because it all bappened long ago
before Independence, This is the problem.
T must say that my full sympsthies are with
the Tana Bhagats and I personally feel . that
matter what the dificulties, we should Sive

them the first choice {Inverruptidng), !

VAISAKIA 6, 1894 (SAKA)
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DR. G. S. MELKOTE : Some people
think that the freedom fighters are only
those who fought in the struggle for
freedom in British India. People have also
fought In the States and the States people
1 understand, have been omitted while recog-
nising freedom fightets. Would the hon.
Minister clarify this point ?

SHR1 RAM NIWAS MIRDHA : This
matter is also under consideration of the
Government.

MR. SPEAKER . Shri D. P. Jadeja—~
absent. Shri N E. Horo—absent, Shri

Bhogendra Jha—absent. Shri N. K.
Sanghi-— absent, Shri Chandrappan—
absent. Kumari Kamala Kumari,

Four Shift System in Factories in Puhllic
Sector and Joint Sector

*575. KUMARI KAMLA KUMARI:
Will the Minister of INDUSTRJAL
DEVELOPMENT be pleased to State :

(8) whether Government propose to
start four shift system in the factories m
public sector and joint sector; and

(b) ifso, the time by which it will be
started ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI1 MOINUL
HAQUE CHOUDHURY) : (a) No, Sir.

(b) Does not arise.

gard wwar gardt : a3 w@r
FE WA @ SEF ATwIEY EREE
o a1y ga1 awa § afew & e
¥ wraAr wigh § RIS @ 9¢ Wy
frary vt §, we ofd ¥ g &
fwg &ure § ar @ ?

SHRI MOINUL HAQUE CHOU.
DHURY : 1 do not know whether any
private industry has four shifts We have
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sllowed only three shifts, So far as the
public sector is concerned, we are not thin-
king of four shifts.

garll wwwr gATR @ QTEC W
fawre vy § v Y ?

SHRI MOINUL HAQUE CHOU-
DHURY : No, Sir. We ate not thinking of

it because each shifts is of eight hours and
three shifts make 24 hours.

ot yow wex wegww: ¥ agh
g€ ¥Fr #t o ¥ e g Wy A
wTawEAT 1 WA §Y JeqTEA 459 A1A-
ww ¥ | T ey et W dud gy s dw
! A g @ AR ww R
g W geEre 9 oifl Y waafy
i ? i oifeat @) ww oft § sTede
IO ¥ gawr ot v v e & fr
wr qrdt wend enfs el g @ AN ?

SHRI MOINUL HAQUE CHOU-
DHURY : To allow four shifts means
instead of eight hours’ work, working hours
will be reduced, To that extent, the econo-
mics of a project will have to be gome into.
‘Therefore, it cannot be committed that four
shifts can be allowed.

yRT@t wwwr gwrd : ol ofr & el
warr wft fear &1 & oww R X
oot amgeht £ B Fwrd WY gz Wk R
forg fe Sl Suvfed? @ e v
o & fag il gt v omar & anfe
wro e aw?

MR. SPRAKER :
sction, not & question,

SHRI K.NARAYANA RAO: Ewen
8 hours a dsy may not be conducive to
certaln categories of employment because
the pature of duties doae by these employees
fs differont. Therefore, 1 want to know
whether the Minister will consider taking
sslective approach, to see that in respect
those who work in hard type of work, &

wi
hour can be prescribed

1t is a suggestion for
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SHRI MOINUL HAQUE CHOU-
DHURY : It is a suggestion for action, If
the hon. Member gives methe names of
those industries where he thinks that the
working hours can be reduced, we will cer~
tainly examine.

SHRI K. NARAYANA RAO : There
are certain very difficult jobs, At least in
those cases selective approach can be made.

MR. SPEAKER : This is taken asa

suggestion.

SHR1 MOINUL HAQUE CHOU-
DHURY: We are not thinking of that at
the moment.

ot fagfr fwr ; o wgiew, 3w A
W N g qg § Fe fead q3-far
W AT § 1w ¥ 93-fa¥ I
&) sy wr wawy § s wue, wAY
W qre) 1 & Wy g gt § o
fara & gorrr W sz fel wnd anfes
% AW g wk s W A
aneqrel w7 g Y 9% ) qEh 9X WTER
fafreT ft & §—~@ awew § A
wr g Y vgr & fray fe dwrd
or &% 1... (vwwaw)...

weaw wyveq : ury &fsd |
ot fagfr frwr : dr8 o wwen
A gt ?

MR. SPEAKER : The question was
replied to.

ot fowe ot : & wo® ey ¥
wrefre Rrere st & o wrger
5 e arly w3 ¥ T 6 W2 & w2l
wor ¥ wfont @ <t § o Froe afese &
W ot e v @ & foed
W daw?

MR. SPEAKER :
It s off the m‘!‘owlduqum
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‘st & forg wifg felt w0
Fefrfaws g Hawln

#576. wro wysTCMT ¥ aar
g v sarew wft ag WA W F
w o v :

(%) war ¥=w wqent ¥ fog affpn
vy fedt eftfaor g7 frard ok o
suar feart T @ § ; W

(w) afz g, ot & fag
wfra 3 fret W 2efifar qx fawrd
% forg w7 w8 waar WA OOy
wE?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) No Sir, Occasion-
ally experts from such films have been in
the magazine type programmes,

®)
WMo wemramw atdw : AT
worw wEEE, Tt 5 fAl g @ TR
o fget dafeo av feart o€ wife
v} & fag wegw smaferaras o ond

Does not arise.
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with Chitrahar programme because of the
music of the film, aod so that is shown.
We have got in the television our own
method of censorship and a very responsi-
ble officer is in charge of that, and he is
very careful. Bvery portion of the fim to
be shown is reviewed, and only after that
such things are shown on the TV,

oo wydArTaw qifw: gl ¥
arrfag faadt At fesdk Wafagr o<
fear§ ardY § 378 wfawa ot @
wafryre g & frag s & fau
gder fear WA ¥ s g § Afen
3 it fafas ot fearr wrar g @
ok g sof wdlze s s T R €

SHRIMATI NANDINI SATPATHY :
We do not show any films oa TV which are
not censomed by the Censor Boacd, even
films which are brought from outside. So,
is no question of showing such films on
there TV,

BHRI BHAGWAT JHA AZAD : When
do C_iovcnmm propese to consider the
question of showing good films on TV ?

SHRI CHAPLENDU BHATTA-
CHARYYIA : May I know whether
Government would kindly formulate certain
policles with regard to the films which are
going to be shown on TV, now that we are
on the verge of wider coverage through TV
and make it clear beyond any doubt that
we are not going to allow the social moods
of a permessive society abroad to be induc-
ted into India through the medium of TV ?

SHRIMATI NANDINI SATPATHY :
All possible care is being taken to see that
no such films as are really bad for our peo-
ple are shown oa TVY. AsI have already
said, in the TV cearre itself, some officer is
in charge of reviewing those flims, and it is
always taken care of not to show any bad
film,

SHRI S. M. BANERIJEE : Since the
main question relates to films which are
prohibited for minors, I would like to know
whetheér any step is being (aksn to show
some cartoon pictures for children, especially
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those meant for the children, whether im-
ported from sbroad or produced in India ?

SHRIMATI NANDINI SATPATAY :
Many times, fllms are shown for children
on TV, thatis, films made for children.
Also films which we get from outside for
the children are also shown on TV.

SHRI 8. M. BANERJEE : 1 am talking
of cartoon pictures.

SHRIMATI NANDINI SATPATHY :
I do not know whether any cartoon filme
have been shown here, but I shall definitely
ook into this.

o wre. . 7F : W TP X -
wrat § fF Y Y qu faarf Wy areh
feent ¥ da 5@ & fag dax N F
o swa gar § faek fF oo dex
e & f g foed frerd ot § oW
5 wgen 1 qar § fr ol ww AN
B foen ‘o ¥ gy G Frwry
a2 Sifs wgr awiw Al AR ¥ ?

ot gro QWo Wt : Wy waer
o wuf wg ¥ 7 Unless the hon. Minister

and the hon. Member have scon the plcture,
this question cannot be replied to. Nobody
else has seen the picture.

o wreo Wlo ¥ : weaw ARAY, &N
& 4y a¢ wrear foen § O siw frwnd
2 ¥ ag frgraa § wvelw W WY &
W xz aedl B o) Reege @ frend
ar e a1 fagm g v &
o qx fewré o are Feen¥ o G ¥
ferg aY Faw qv awex frgee § owk
o ¢ QU dWT N IAwr dav w2
#i o Y wg & ft qv feerr Fewer€ o

a1

oeaw sty : HY @ ag e o
¥ wrw g8 o B
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% vy ever ¢ st qge W gl
a3t

wEAN RPN W I I AW )
Next question. Q. No. 577. The hon,
Member is absent. Next question. Q. No.
578 Again. the hon. Member is absent.
Are they really absent ?

4

(Intarruption)

THE WMINISTER OF COMMUNICA-
TIONS (SHRI H. N BAHUGUNA) : They
are satisfied with the answers, and, therefore,
they have nat coms,

Setting up of Consumer Industries In Public
Sector

$579. SHRI B.S. BHAURA : Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pileased tn state :

(8) the target set for setting up consu-
mer industries in the public during the
Fourth Plan; and

(b) the names of the comsumer indust-
ries set up so far during the period ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b) There arc already some public
sector wnits which are manufgcturing certain
consumer goods (e, g, wrist watches, bread,
common whit, newaprint, cement, drugs &
pharmaceuticals, leather foptwear, pgtroleum
products, plastic cable, photo filme etc) Governe
ment have further decided that during the
Foorth Five Year Plas, thé role of thé prblic

under comsiddration end feastblitvy!
roporey for'same ofithist ltoims birve Soaie

3
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st wiw feg Mor: @ Ay @
T N g fedd et wf @ g
awwmar ar § fs ey ¥ g dvw afs-
frdz ot § v W T S @
wTa 1 9ay & 5 fovor ogw e @
O T e A F i ¥ e @
ey @it W ST s &
forg T o O A T e ®
sew s @ifs IR el @
WTOY g A TN v AW W h 0
sm g ak?

oft fedvwe ware : AT T A
fa ey, ogum Wt aE § Wit
e s sy fear § Yoy fredr
g9 wft ¥ diw & wreww A A
O & wre ag fowa Y ot @ 91X
artfad sfegg o ot | R D
dtw w1 gl Sw @ owar g gW
we e & dwT ¥ 2097, 3g0 W8 ST
der & amy wr @ §; whe s

TR Wl Ay g

ot wrw Fag Whor: arefe wf X
warwrar fe cux ox wfel ¥ dwe ®w
fook ¥ oy wft @ @ oA
gaeY e ¥ g ww @ 6 zgww
st fieiry w2 fova zgue sdw ¥ A ar
T} § afe gt, @ aa e 92 Iwwr o
g ¢ ar mft ?

st fagwwr waw: wix wAAw
ueey v A ¥ wyy wrefiw v & @
Uk ¥ ¥ gw wrdamft & 1

sft . . st : Forw wo g o
v ¥ wopnw qrE W A E A
X wre o sy ¥ v wdwr fe faw
WE-t ddf ¥ wral dic S0 oy
gant wi g § o svd 9 gl
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e # 7 ardf wilfe g7 Id $Y qa-
s dree ¥ o ¥ g wga & Wi
N IF ST ? wRgw ¥ fag G
T I7A F7 S67 §, GEHW AN I
Rar & aud ¥ o w1 §, @1 TR
wr srd AT A WA wT W g AT o2
ganit B qeeT quafas ez F 7 Al
qufers Gwex ¥ g 97 Iowl wY
ary faait fr a0 ofarc sl #09-
qfr st srafg AR At g g ?

st fagvee ware : wrAT Aeew ¥
ot gww feor ¥ 9¥ ww § e
T

SHRI K. GOPAL : Today many of the
consumer industries are in the hands of
foreiga monopolists. 1 would cite the exam-
ples of toilets and tobaeco. Will Govern-
ment consider this aspect while fixing prio-
rities for entering into these industries and

see that the foreign monopoly in this sphere
is broken and these units taken over ?

SHRI SIDDHESHWAR PRASAD : We
are not ontering this sphere, but we have
licensed quite a few Indian industries which
will enter in & big way into these spheres,
Thus the share and dominion of the foreign
companies will come down,

oft T qreolt : oA qg A
a § fir o Zg@ S0 qEar ae
W W AR AT 9 WA aw s
7zt 200, 300 ¥ «fv® Jv¢ ga
frofr Qrofrd? wr g #5 Newg
fis agt & o= drod wAfedTT ¥ g
qATH T W1 41 wrefvg feqr § ol
oY Aariew @ wra & orw Yo g, afx
g, & 99 aveeR § QIO Y W@ w4
LUl

o felvae sare: 3w I A
whsar & o ¥ 8 fagre g ¥ Ay
arlr o o ) firgre woET ¥ Tw A
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afw w s N fag gg sy
AET Y § WX X WY qANEAT wU
§ fir feufir ¥ v wreft e gom &0

SHRI NARSINGH NARAIN PANDEY:
May 1 Know how the Government proposes
to maintain the price line, because the con-
somer price index has risen from 181 to 188?
I want to know whether the Government
proposes to take up the production of some
essential Consumer commodities in public
gector ?

SHRI SIDDHESHWAR PRASAD :
This is a separate question.

SHRI NARSINGH NARAIN PANDEY:

This is a very important question, Sir. If the
Government does not propse to maintain

the price line, how can it be checleed ?
(Imterruption)

MR. SPEAKER : The Minister has
noted this sunrgestion. Now, Shri Banerjoe.

SHRI 5.M. BANERJEE : I think the
questioner has put a relevant gquestion ; it
should come under the public sector, because
of the rise in the pruces of consumer goods
manufactured in the private sector. So, the
question put by my hon. friend Shri Pandey
about the prics line is importaat. May I
know from the hon. Minister whether any
decision has beerr taken by the (Government
of India to maintain the price line at a reas-
onable level in respect of afl those com-
modities which are manufactured in the
private sector and not taken up in the public
sector ?

MR. SPEAKER : You have put the
same question.

SHRI S.M. BANERIFE : Kindly ask
the Minister to answer it, Sir. I want to
have an ides.

Mr. SPEAKER : If the same question is
put by Mr Banerjec, is there a difforent
answer?

SHRI SIDDHESHWAR PRASAD ;
Whenever there is a scarcity and there is an
abnormal rise in prices, under the Essential
Commodities Act we issue orders and the
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State Governments are supposed to take
action and they are supposed to control the
prices.

SHRI 8.M. BANERJEE : Even in Delhil,
the prices have risen; what are their doing,

oft pow wer e ;. AAT Agww ¥
qE N ¥ TECH qA F waw W
s frar § i g ©g SO died
ax faare e R § 1 § 9 avrar AveAn
g fr ot @edr & anew § IR
faare ww a5 QT @Y ST ? WT S
& #7 ft QreAT AATAm QO sS4
T @A o) Ry gr A W E?
fadewe S qIEdrd, AsE NRW WX
FO% N & F EHH & A § W e
# 91 gawr ey g faw fear wn
w d?

weqw WY ¢ Y9 WIT 7T NG 7
ary faar £ &y srasl w1 w wa fear
Ll ’

st fagsaT sew : gw W W T
T SgTY TR |

WEaw ey S WY AT W2 W
q1q A § & wgdi 47 avq wgd § o
o% 17 w7 Aw A3 § Y @ Mg
wgy &1 ag v ad g

o} gwR W wwETy ;W wgieT Wt
Fa3 A 9w § agy Imar

oft fag wme amry : vl waer &
frg? xwrsl ¥ ofqw frerw Y W
AT sy wreiya feard i gu A ey
oy § wav

SHRI VASANT SATHE : In view of -
the 1arge employment potential in the con-
sumer sector, jo the Govarment considerlilg
decentralisation ef the consumer gpods sen-
tor so that the small sckle industries may be
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sble to produce more consumor goods
instead of the large scale sector dotog it ?

SHR1 SIDDHESHWAR PRASAD : We
have reserved certain items to be manu-
factured only in the small scale soctor;
there, generally new larger industrial units
are not licensed, and as for as possible, we
are making all efforts to see that those ftems
are only manufactured and the demands are
fulfilled by the articles manufactured in the
sma}l scale sector,

SHRI PARIPOORNANAND PAINULI:
Sir the hon, Minister has made a reference
to cement production, May I know from
him as to what is the shortage in cement
and whether he is prepared to establish a
cement factory in the backward area like
Dehra Dun ? A plant was under consi-
ceration in the third five year Plan.

SHRI SIDDESHWAR PRASAD . There
is a marginal shortage of cement, and there
isa proposal also toset up a factory at
Dehra Dun.

SHR] CHINTAMAN! PANIGRAHI :
1 want to have a specific answer to the ques-
tion as to which are the sectors in the con-
sumer industry which Government propose
to take over in the fourth Plaa ?

SHRI SIDDESHWAR PRASAD : We
have sclected certain items about which
feanibility reports are being prepared. They
. include baby food, electric lamp and lamp-

making mechinery, torch cells, storage
batteries, graphite and carbon products and
tyres and tubes,

SERY S. M. BANERJEE : What about
Dalda and soap ?

SHRI BHAGWAT JHA AZAD :
Government says, in principle it wants to
enter the consumer sector also and a list of
a few itoms has been given which is most
unimpressive. May I know what is the
total percentage of consumer goods being
produced in the public sector out of the
total production in the country ? Why
does not Government enter into those con-
sumer goods where the profit is the highest ?

SHRI SIDDHESHWAR PRASAD : I

donot hawsthe fyli figures with jusat
prosent,

VAISAKHA 6, 1894 (SAKA)

Oral Answers 26

Setting up of Tractor Factory in Rajasthan

*580. SHRI SHRIKISHAN MODI :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state :

(a) whether the Central Government
have taken any final decision on the letter
of intent issued to set up tractor factory in
Rajasthan ;

{b) whether this factory will be set up
with foreign assistance ; and

(c) if so, the salient features of the
scheme ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL HAQUE
CHOUDHURY) : (a) to (¢). The Rajasthan
State Agro-Industries Corporation, Jaipur
were issued a Letter of Intent on the 9%th
November, 1970, for the manufacture of
‘Renault’ (46 HP) Agricultural tractors for
a capacity of 5,000 Nos per annum in colla-
boration with M/s Regic Nationale Renault
of France, Subsequently the Corporation
informed Government that the collaboration
arrangements with M/s Renault could not
be finalised to mutnal satisfaction and they
were accordingly negotiating with other
patties. A revised collaboration proposal
has now been received from the Corporation
and is under examination.

oft siifewrr A & ) WA A
AT Jgar § fs owr SRR §
FARIAT T GV FT F1 FI Fqwrar §?
WA A W gdod XAr § 7 w9
% SIEAATLT & w7

SHRI MOINUL HAQUE CHOUDH-
URY : We have received this proposal very
recently and this is under examination. It
is very difficult for us to say by what time
it wil be finalised, because it depends on

the terms on which they would like to enter
into an agreement.

oft sifipaw aN : oo A diey
forar we ¥ dwae ofar § 1 agi 5T o
giF ¥ drer ¥ wrewrar 24 § 0 vy
€ Frd ® woaT I wi@TT AT AT
oy ok dtor Davh ?
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SHRI MOINUL HAQUE CHOUDH-
URY . Itis for the Rajasthan Industrial
Development Corporation and the Govern-
ment of Rajasthan to decide where they will
set 1t up.

it @i dle w¥: €8 warom ¥ 1970
¥ g @ WEEdw Srelem
#) €Az 7T FREET anF # gy
Sy &fFT 1972 aF IT S B
wery A8 sur | ¥9A Rl aw exw oA
o & wyom AT R AW N @W
dfqm 7@ fear mar & 7 s ad 2
gog % dvar veehr § B xad Al aw

frearé T arAar fgd ? sar €@ gy
¥ uaeara ¥ ww & W Pz gar

q ?

SHRI {(MOINUL HAQUE CHOUDH-
URY : 1 think the hon. member did not
listen to me. T said, they entered into an ag-
reement—the letter of intent was glven on Sth
November' 1970--and they entered into an
agreement with Renault of France. After some

talk and after proceeding with it for some
time, they ultimately informed us that this

collaboration is not going through, After that,
they have come with revised proposals with
other partics. Therefore, there is no ques-

tion of canceliation.

o afcguir el : oF e @
s ¥ afieaw diwr w2 w1 wdiE
w1 g § T gEQ aTE fRT AT
wriegmar @Y A a@ & W R
wgew sgAgy f5 o O wel ¥

weirfe adf it ?

e wEed ; 98 & Wl T
#f oy W T W owaw & 7

{Interruption).

SHR1 MOINUL HAQUE CHOUDH-
URY : There is no contradiction about it,
Frist of all, for a small holding, a wmall
tractor can be used and a big tractor can be

wdbym«dwunpoom’w
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resources together in the form of & cooperativ®
or joint farming. I do not see any contradi-
ction in it.

WRITTEN ANSWERS TO QUESTIONS

Rethinking on wew Industrial Usifs—Aceent
on Expansion

*561. SHRI BAKSI NAYAK: Wil
the Minister of INDUSTRIAL DEVELOP.
MENT be pleased to state :

(a) whether the attention of Govern-
ment has been drawn to a report appearing
in the Economic Times dated the 28th Febre
uary, 1972 under the caption “Rethinking on
new Units—Accent on Expansion'; and

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL HA-
QUE CHOUDHURY) : (a) Yes, Sir.

{b) While it has always been the
Government’s endeavour to allow maximum
utilisation of existing manufacturing capeci-
ties in the country, the Government decision
to allow substantial expansion or setting
up of new industrial undertakings in
different industries would, subject to its
overall socio- economic policy, vary from
industry to industry depending on the stage
of development of the industry in the coun.
try, regional dispersal of the production of
iterma of mass consumption to facilitate easy
distribution, and the need for introducing
competition, accelerating economic growth
and preventing concentration of economic
power,

Masanl Comittee Reconsssndation on
Staff Reorganisation .

4563, SHRI MUHAMMED SHERIFF :
Will the Miaister of INFORMATION AND
BROADCASTING be pleased to state :

(s} whether the revised scales recom.
mended by the Masan! Committee on stalf
reorganisstion differ in some caws from
those announced by Government ; and

, %) if v, the brosd quttinge thece! 1
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THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
PROADCASTING (SHRIMATI NANDINI
BATPATHY) : (») Yes, Sir.

{b) A comparative statement is laid on
the table of the Sabha, [Placed in Library
See No LT—1855/72].

oo T feam wavet wrdang) wfafe &
wrewr wr v firgtn & afewre
& ant ¥ wiay e

#564. o)} waw sy wgww: s
ny o ag qay A g w4 e

(F) *71 a&R # ArgA § f5 #re-
R feag wanht sEard afafy & woe
R wrew X g & ¥ warar fw
srefic & awr arenfda &1 wfawr
STy F & fau gr WL w7 sfaga
@ o fare 8 AR

(®) afegi, @t w1 sHRAY @
graeg § $1E srdardy A 7

qum s qearg Fai 1), g
freft wolt, g st aar gaAT i saey
W (efmat gl ai) : (F) awEa:
it qzer 31 wrd, 1972 F sfwaC
¥ mur afeqg g7 dAET WEA FA
fo v v w9 FTW® ¢ 2
ufiw, 1972 ¥ 4fzaz & agarc ol
wrENY ¥ gwr A1aT & QI9-ATY SET 67
fe “wehR g aren-fada & ya wufs-
®TC #Y Sy & & fag va ¥y afee
v W dae g )

(w) TR A avasr Y Aareafis,
wpererdt Y3 qga: wafawss anwd
¥ | TTETT A, wrATEANT 9P 9%, QA
¥} wemaer WX sgwer ¥ afew s
& a¥er & ot of firdt afafafle #Y frow
wk & forg e & amETe widerd Wt
Wt Wit
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Economic Imbalances due to inequitable
Distribution

*565. SHRI Ky BALADHANDA-

YUTHAM :

SHRI H. N. MUKERJEE :

Will the Minister of PLANNING be
pleased to state :

(a) whether hitherto the emphasis in
planning has been either on the creation of
additional production capacity or on more
production through disversification or increa-
sed productivity with little or no attention
paid to the problem of distribution of the
benefits of planning ;

(b) whether as & consequence of this,
planning has resulted in economic imbalances
with no equitable distribution of benefits
among various sections and classes of people
as well as among various regions and
States ; and

(c) if so, whether Government propose
to evolve & national distribution policy to
ensure equitable distribution of the benefits
of planning ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) While emphasis
has been laid in successive plans on increa-
ses in production capacity, diversification of
production snd increased productivity, im-
portance has also been attached to the prob-
lem of the distribution of benefits through
the creation of employment opportunities,
reduction of inequalities in income and
wealth, and =z more even distribution of
economic power.

(b) The expectation that ths growth in
national product would, take care of the
existing imbalances has not materiatised, nor
bave imbalances between regions and classes
:‘fpeoplebeenmﬁﬁadtotheum expect-

(¢) Govornment is considering to evolve
& guitable policy to emsure equitable distri-
bytion of the benefits of plansing,

Studies Undertaken by Work Study Uit of
P & T Bosrd

*35. SHR} C. CHITTIBABU : wn'
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the Minister of COMMUNICATIONS de
pleased to state ©

(a) the number of studies by Work Study
Unit of P & T Board completed in 1969-70,
1970-71 and 1971-72 separately ; and

(b) the number of these implemented so
?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : 7a)
and (b). Sir, the required information is
furnished in the statement laid on the Table
of the Lok Sabha,

Statement
For Sections/ Field Total
Officers in P units
& T Directo-
rate
(a)
) 1969-70 30 15 45
(i) 1970-71 59 14 73
(iif) 197172 6 2 18
Total : 95 41 136
®)
(D) Fully im-
plemented 90 12 102
(li) Partially
implemen-
ted - 3 3
Total : 9 15 105

m———

American Cltizens Visiting Cocliin

*567 SHRI VAYALAR RAVI: wWill
the Minister of HOME AFFAIRS be pleased
to state :

(a) whether soms American cltivens In-
cluding two ladies and one magician visited
Cochin recently without any visa ;

() if 30, how they managed to get lnto
the country without visa and what was the
purpose of their visit ; and

(c) the mame of persons they contacted
at Cochin and the nature of their relation.
hip with thess persoys 7

Writen dsswers s

THE MINISTER ORF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRY
K. C. PANT) : (a) and (b). An Amserican
magician, and some other foreigders are
reported to have visited Cochin in October,
1971. Itis umderstood that they were in
possession of walld travel  documents
and that they gave some magic perfors
mances,

(¢). They are understood to have con-
tacted some local persons, in connection
with arrangements for their shows and also
the Managing Trustee of an Institute in
Bombay, mainly for business discussions.

Implementation of new P. L. 1. Propossls

*568. SHRI P. A. SAMINATHAN :
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) whether the new proposals of Postal
Life Insurance as enumerated on page 29 of
the Annual Report of Posts and Telegraphs
Department 1970-71 have been finalised and
implemented ; and

(b) if not, the reasons for the delay ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)

The following new paoposals regarding pos
tal life insurance bave been mentioned
on Page 29 of tho Report 1970-71 (Activi-

ties) of the Posts and Telegraphs Depart.
ment i~

(a) Introduction of Non-medical busi.
ness,

(d) Issue of convertible whole Life
Poligics,

(¢) Appointment of registered private
medical practitioners.

() Issue of Endowment Assurance
policies maturing at age 38 yours..

(®) Revival of lapsed policies on
amdmmkhm&
ments,

{) Adjustment of nou-credits of premuia
agsinst unadjusted and lymp crediy
»p to Margh 1963,
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(g) Rationalisation of procedure of
work in cirtle offices,

Proposals (b), (d) and (&) have been
finalised and implemented. Proposl ()
has beet accepted and will be implemented
with effect from 1.6.72. Proposal (¢) bas not
been accepted. Proposals (f) and (g) are
under active examinstion.

{b) (i) Proposat (a) required preparation
of 8 separate Manual, printing of separate
forms and training of Inspectors and other
staff for this new type of business. The
trainmg is now proceeding and the scheme
will be implemented with eflect from 1.6.72

(ti) Proposal (c) has not been accepted
because 1t was not considered practicable.

@ii) Proposal (f) is still under sctive
examimation m consultation with Account-
ant General, P and T. Its accounting
implications are being examined.

(iv) Proposol (g) for rationalising pro-
cedure of work in the Circle Offices involves
revision of 8 Manual of procedure of work
in Postal Life Insursnoe Sections of the
Circle Offices, This work is in haad.

Set-back to Industrial Production iu border
areas of Gujarat durlog Indo-Pak war,
wmnm

*371  SHRI D, P. JADEJA : Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(8) whether industrisl production in
border ageas of Gujarat was disrupted during
the fecent indo-Pak conflict ; sad

(b) if so, the extent of set-back to
industty and the steps taken by Government
In the matter?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL HAQUE
CHOUDHURY) : (a) No Sir.

(b) Does not arjes.

#s72, SHRI N. 8 HORO Will the
PRIME MINISTER bo plowsed 10 siate ;
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(8) whether Central Government Em-
ployees have submitted a representation to
her regarding withdrwal of disciplinary and
loga! cases still pending against the Govern-
ment Servants who participated in 1968
Strike ; and

() i so, the reaction of Government
thereto ?

THE MINISTER OF STATE IN THH
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSO-
NNEL (SHRI RAM NIWAS MIRDHA)
(8) and (b). Representations have been
received from time to time, from Central
Goverament employees for the withdrawal
of Court cases and disciplinary proceedings
panding against the employees who had
participated in the strike of September, 1968.

While the policy of Government hass
all along been to allow the law to take itd
own course, all State Governments ann
Union Territory Administrations have beeg
advised, from time to time, to have pendinr
Court cases scrutinised with a view to te-
minating the legal proceedings according to
law, in cases where there is no sufficient
evidence, and also to take steps to expedite
the disposal of the pending cases. Asa
resujt of this action most of the Court cases
have now been disposed off. Action has
also been taken by the various Ministries
Departments concerned to expedite the dis-
posal of disciplinary proceedings wherever
they were atill pending. In these circum-
stances, there is no question of issue of any
geoeral orders for the withdrawal of court
cases or disciplioary proceedings.

Take Over of Arthar Batler Company
Limited, Muzaffarpuar

*$73. SHRI BHOGENDRA JHA: Will
the Minister of INDUSTRIAL DEVELOP.
MENT be pleased to state :

(s) whether Government are awere
about the report jointly submitted on the
27th Februgry, 1972 by the Deputy Labour
Commimioner, Bibar asd Deputy Director,
Industries Tirhut Division tecommending the
taking over of Arthur Botler Company

the Goverament
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(b) if so, the recation of the Central
Government thereto ?

THE MINISTEFR OF INDUSTRIAL
DEVELOPMENT (SHR1 MOINUL HAQUE
CHOUDHURY": (a) and (b) A report from
the State Government on this subject has
been received eatly this month and is vnder
examination in consultation with them.

Meeting in connection with tackling of
dacoit menace in Madhya Pradesh,
Uttar Pradesh and Rajasthan

*574. SHRI N. K. SANGHI :

SHRI C K. CHANDRAPPAN:
Will the Minister of HOME AFFAIRS
be pleased to state :

(8) Whether the Home Secretary had
held discussions with the representatives of
the Government of Madhya Pradesh, Ra-
jasthan and Utter Pradesh in the first week
of April, 1972 on the question of tackling
dacoit menace 1n these States ;

{(b) whether the State Goveraments
have sought and Central assistance for
dealing with the matter ; and

(¢) if so, the mnature of assistance
sought and the reaction of the Central
Government in this regard ?

THE MINISTER. OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHR] RAM NIWAS MIRDHA) : (a) Yes.
Sir. The Home Sccretary held discussions
with representatives of Madhya Pradesh,
Rajasthan and Uttar Pradesh Government on
27.3 1972,

(b) and (c). Requests have been re-
ceived from the three State Governments for
providing them with wircless equipiments,
vehicles arms and amnmaition efc, to streng-
then their law and order machinery in the
dacoity affected avsas, 'These requests have
becn met to & large extent, In addition,’
financial assistance for the construction of
feeder rouds connecting the interfor dreas to
the main mosds has aiso been given,

A high lovel study team eom%t:
prsssnintives drpwn from the vatoys

APRIL 26, R
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tries and the Planning Commission has been

consitijuted to go into these problems and for-
mplate & plan for the eradication of this
menace. The study team recently visited
affected areas to acquaigt itself first hand
with the problems on the ground.

Slow-Speed News in Hindt

*577, SHRI NAWAL KISHORE
SHARMA : Will the Minister of IN-
FORMATION AND BROADCASTING be
Meased to state:

(a) whether Government propose to
introduce slow-speed news bulletins in Hindi
over All India Radio of new Delhi
Station;

(b) if 30, the main features there of;
and

(c) whether there is also a proposal to
use local words in the news than literature
Hindi words ?

THE MINISTER OF STATE IN THF
MINISTRY OF INFORMATION AND
BROADCASTION {SHRIMATI NANDANI
SATPATHY) * (a) No, Sir

(b) Does not arise.

(c) Itis AIR’s policy to use spoken
Hindi words in its news bulletina as far as
possible.

Survey for Utilisation of Capacity in
Eagineeriog Industry

*578 SHRI R. R. SINGH DEO :
SHRI V. MAYAVAN :

Wil the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state:

(a) whether Government recently dope
ducted & purvey of & number of Companies
in the Engineering sector;

(b) whether the study brought out the
facts that utilisation of their ocapacity hes
mwgkm the quantum of
decropse during {:and

(c) whether any sleps are being taken
for full utilisation of the capacity of engi-

mﬁ‘u ’m':lu lg'wemm:ud ifep, the
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL HAQUE
CHOUDHURY) : (a) to (c). A statement
is Iaid on the Table of the House. [Ploced
in Libaray Sec. No. LT—1856/72)

Expansion of Rocket Buliding Unit at
Thumba

3969, SHRI VAYALAR RAVI : Wil
the Minister ATOMIC ENERGY be pleased
to state :

(a) whether there is any proposal to,
expand the rocket building unit at Thum ba
and

(b) If s0, the steps taken in that direc~
tion ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING (SHRI-
MATI INDIRA GANDAHTI) : (a) Yes, Sir.

(b) The Department has already sanc-
tined propsal for the expansion of Rockst
Fabrication facility. The work has already
commenced,

Investment Ia Film Industry

3970. KUMARI KAMLA KUMARI :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the total amount of money invested
lnsﬁlm industry during the year 197071,
State'wise;

{b) the total number of the people
employed during the aid period; and

(¢) the tots! amouat of income (Groes)
from the said industry ?

TBE DBPUTY MINISTER IN THAE
MINISTRY OF INFORMATION &
BROADCASTING (SHRI DHARAM BIR
SINHA) : (s) Precise information State-
wise for 1970-71 s mot avalisble. Fowever,
according to one'cstioiite the total {nvest-
meat in the flm Indystry is R, 150 crores

ly., ,

”ch) () Prociyy lnformation is not svally
bin,
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Resesrch made by South India Textile
Roesearch Amocisticn, combatore

3972. SHRI PHOOL. CHAND VERMA :
willthe Minister of SCIENCE AND
TBCHNOLOGY be pleased to state :

() wherher the south India Textile
Research Association of Coimbatore has
undertaken a research programme for mak-
ing the cotton textile more durable; and

(b) if so, the progress made in the
matter 7

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) and (b). South
India Textile Research Association(SIMRA.)
has not done any work on durability of
cotton textiles, However, somef undaments!
work by said Amsociation on improving the
strength of the cotton fibres is in progress at
present.

wewr glic el wigw &7
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(%) wsz ww ¥ qf Py fadr ¥
T8 waw fad Defiehr shedw §; Wi

(W) awr Fole ¥ whews Wr &
fira® ardeT ox frarodia § 7

ware q (st ywadl A agm)
(%) 927.
(=) 28.

v gfwe wY afcugy e dare 3a-
weot & gafowa sd & ford wow
st Wiufafeem agion

3975. it ar W dAfmw . W
0g WMt ag wa A yar o & 06 :

(%) war wea w7 guwTL ¥ v gfve
#t wedy qfvagd a9T GAC IJTHQl &
gafsaa swam gfas sdwfa) &
1T afew gfaerg goaew sy & fag
¥z geRie ¥ ufafas sgmar it §;
L1

(w) afz g, @ 58 9T TWHR N
suraffear & ?

qx wwreta ¥ wq-sot (ot qwe qas
wfan) : () o gt, s

(@) na w5 ool # fadesT va &
ety wat & fawfad ¥ dfeq o
wtdaaar o1 a3 ¥ fad wmode &,
Aex aifgar, gfeare & drarer oF
R IR S ey ¥y saky faelty
wgrrar T wr ot & ewl Offenr,
gfee & aftrshorar ) o3k o ohe ¥
giw fige AN ax og'w et ¥ ey
wvh aur e aywl ¥ frafg & fad
W axdf firefta sgrder & vk § 1 aw i,
T aere dra g A ¥ ofd a6
oo Jqwed] & o acl, afidyiper

APRIL 26, 1972

Written Answers 40

YT WTHET: QiR ST m
%-ﬁﬁ?n ote i e

§ Wy sgiwar r wrw IsTar war- )

mmrffﬁmuh‘fﬂ favre
fear T Tgr g )

Per capita annual expenditure on resesrch
and development in the country

3976. KUMARI KAMLA KUMARI :
Will the Minister of SCIENCE AND TECH-
NOLOGY be pleased to state .

(a) whether the per capita annnal ex-
penditure on Research and Development in
India was only Rs. 2.40 in 1965 as compared
to Rs. 832 in U.S.A. and Rs, 300 in
Britain;

(b) if so, the main reasons of such
situation; and

(c) the steps taken by Government to
improve such situation ?

THE MINISTER OF PLANNING AND
MINISTER OF DEPARTMENT OF
SGHENCE AND TECHNOLOGY (SHRI
C. SUBRAMANIAM) : (») The per capita
snnual expenditure on rescarch and devslop-
ment in India, U. S. A. and Britain in 1965
was Rs 2,28, §32.50 and 298.90 rééfiectively.

@) Amongst the reasoms for low per
ciipife expenditdte on R&D in Indi ase (1)
much latgel poputdtion and much smaller
GNP as compared to thoss of U. S. A, and
U.K.: and (D varbous other competing
deaiids whieh have to bd taksa into Sonsl-
deration while allocatiog funds in a develog-
ing economy.

(c) The Government is
this pusition snd has mude larper asd lirger
allocations for R&D. Thas the
of Rs. 85 crores in 1965 0n R & D
uptls Rs, 17337 rordé in TOTRTE
esfimathll dxpénditaré for 1971.72
Rs, 314 ovdeds.

Number of fiims jeaduced in India 25 a3
campared to Japan snd U. 8. A.

% 7. RUMARS KAMLA KUMARI:
Will the Minjster of INFORMATION ANH
BR ING e plassed to state ;

%
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¢a) the total number of flms produced
during the year 1971, language-wise; and

(b) how does this production compare
with that of Japan and U. §, A, ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IN FORMATION AND
BROADCASTING (SHRI DHARAMBIR
SINHA): (a) A stateraent is Iaid op the
Table of the House.

(b) As per newspaper reports, India
produced more films than U.S. A. and
Japan in 1971, However, precise compara-
tive figures are not available.

STATEMENT

Number of Indian featire films produced (i. e.
certificate by the Cemral Board of Fllm
Censors) during the year 1971 with
language-wise distribution

Hindi 117 including Hindus~
W. Bwjpu!i'
Maithili, Chattis-
garhi.

Telugu 8S

Tamil
Malyalam
Kannada

&8s

including Tulu and
Konkani

Marathi

Urdu

English

Sindhi

c
I

g

.

R.C1. Money invested in production of
filma

L]
3978, KUMARI KAMLA KUMARI:
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Will the Minister of INFORMATION AND
BROADCASTING be pleased to state the
total amount of money invested by Film
Corporation of India in the production of
films ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAMBIR
SINHA): The Film Finan¢ce Corporation
Limited, Bombay has advanced loans
amqunting to Rs, 202,07 lakhs for production
of films, from inception upto 31 March,
1992,

Avg ww ¥ oy W cargar
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at o (frere ot fefrem)  ord feg ag wiveet ol felr W woer-
wfwfrm, 1951 & iy oY gt qu't o gt
Hrea AAYANT WY W7 |
1969 23 (16) 3 (2) 2
1970 85 (26) 2 9 (7)
1971 105 (72) 20(5) 31 (21)
frait—uteow X fel o} vty % Wifow s S ok A ¢
wvg'wa & qurar, faa ot adi A o5 3w UW & i fades & aiw
qutga g Qe € g fe s §—
w W
1969 2637

1970
1971

225
1344

W Ay owel w1 faar are st gawe aff §

Fund allotted to Small Scale Indwstries dn
Madhys Pradesh

3980 SHRI MARTAND SINGH:
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pieased 10 state :

(a) the fund allotted by Union Governe
ment to Madhyas Pradesh for establishing
Small Scale Industries during the Fourth
Five Year Pian;

(b) the amount utllised so far; and

(c) the details of new industries which
ote being established and which have started
functioning region-wise ?

THE DEPUTY MIMISTER IN THRE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(@) A sum of Rs, 344.00 lakhs was allotted
by the Union Government to Madhya Pra-
desh for setting up small wcale industries,
including the establishment of industrial
estates, during the Fourth Five Year Plsn,

® A sum of Rs, 10924 lakhs was
spent upto the end of March 1972,

() The states Government have been
requestsd to furnish the necessary informa-
tion which will be 1aid on the Table of the
House.

Usntilised Funds for Small Scale Industries
in Madbya Pradesh

398t. SHR} MARTAND SINGH:
Will the Minister of INDUSTRIAL DBVE-
LOPMENT be pleasod to state :

@) whether more than half of the fund
allotted in Fourth Five Year Plan for esta-
blishing small scale industriesin favour of
Madhys Pradesh remained unutilised: and

(b) if so, the reasons therefore ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) No, Sir, About two-thirds of the
yoar-wise aflocations have been utilised,

®) magwm
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Extension of advertising services fo other
Stations of A. L R,

3982. SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of IN-
FORMATION AND BROADCASTING be
pleasod to state whether Government have
considered the desirability of extending sthe
advertising services to other Stations of
A LR ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : Yes, Sir. Commercial Ser-
vice will be extended to ten more Vividh
Bharati Centres, viz, Jaipur-Jodtipur, Patns-
Ranchi, Trivandrum-Calcutta, Bhopal-Indore,
Cuttack and Srinagar during the Fourth
Plan period.

Number of films Telecast in & year

3983. SHRI BISHWANATH JHUN.
JHUNWALA - Will the Minister of IN-
FORMATION AND BROADCASTING be
pleased to state :

(a) the number of films in Hindi acd
other regional language shown through Tele-
vision in one year; and

{b) the breakup of the above figure
language-wise and whether any disparity
exists between the different languages and if
80, the steps being iaken 4o remedy the
disparities ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (s) and (b). 64 Slms in
Hindi and 21 in regiona! languages wers
telecast in 1971, The languige-wise break-
up of the latter figure is as under :—

Assamese
Bengali
Bhojpuri
‘ Gujll'lﬂ
Kanoada

Marathi
Oriya
Punjabi
Tamil
Telugu

R R AN N - B e
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No disparity exists in the selection of diffe-
rent regional language films. The main
considerations in their selection are their
quality and availability.

Setting up of Scooter Plaat in Patna

3985, SHRI SWARAN SINGH SOKHL
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to #tate :

(a) whether Government have granted
licence to any party for settiog up of a
scooter manufacturing plant pear Patna in
Bihar State :

(b) if so, the name of the party; and
(c) whether the plant will be set up
with foreign collaboration ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESWAR PRASAD) :
(a) and (b). Maharani Durgeshwari Sahi,
B. A., Patna has been granted a letter of
intent on the 25th August, 1971 for the sett-
ing up of a new industrial undertaking at
Patna in the State of Bihar for the manu-
facture of scooters for a capacity of 24,000
108, per annum.

(©) No, Sir.

Couversion of Cuddappab. and Visakha-
patoam Station into foll eledged Stations

3986, SHRI K. KODANDA RAMI
REDDY : Wil the Mimster of INFOR-
MATION AND BROADCASTING be
pleased to state ;

(a) whether Government propose to
convert Cuddappah and Visakhapatnam
Stations into-fuli-fledged Stations; and

(b) whether Government also propose
to start an external bulletin for the benefit
or Telugu speaking people in foreign count-
ries 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) ! (n) Visakhapatnam 1s pro-
poded to be converfed into & full-fledged
Stafion duting the current Plan, The up-
grading of Cuddappah by setting up Studio
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wilt bo considered at the time of formulat-
ing the next Five Year Plan,

(b) No, Sir.

Assistant regional officer i Andbre Pradeésh

3987. SHRI K. KODANA RAMI
REDDY : Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state :

(8) whether States like Orissa and
Tamilnadu with lesser number of Field Pub-
licity Units were provided with a post of
Amistant Regional Officer, while Andhra
Pradesh is denied the same post and if, so0,
the reasons therefor; and

(b) wherher Radio Stations in many
of the States have pwcca builings whereas
in Andhra Pradesh they have only rented a
dilapidated building and if so, the reasons
therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMAT! NANDINI
SATPATHY) : (a) Assistant Regional
Officers are appoioted to assist Regiona!
Officers or to hold charge of Sield pubticity
units on the basis of the volume of work in
the regions or units concerned as well as
the special need of some regions for com-
paigns in the border or triba} areas situated
within the region. At present there is no
Assistant Regional Officer in Andhira Pradesh
while there is one in Orissa to meet special
noeds mnd one in Tamil Nadu who ks in
charge of a field publicity unit. Howeves,
a work study of the staffing pattera of the
Regional Offices of the Directorate of feld
Publicity has been undertaken aad the reco-
mmendations of the study are swaited
Deployment of Assistant Regional Officers
in the regions will be reviewed in the light
of the recommendations,

(® Radio Stations are located in pri-
vats rented buildings in many of the States,
Such arrangements have bad t0 be made
wherever permancat A. I R, buildings for
the Station do not exist, During the ourrent
Pian, permancat stodios are  being set up at
mrmummu in Andhra Prae
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e Tt ot ¥ gads & | et
T oY gr 5y AT G R oivgy
awy fair a¥

(w) fod oft draraeft Trow & sy
Fwe skw ¥ wrt F Wik U werg
# mff ar§ 1 ey ay wwhT ¥ e A
fewras ¥t wix W of fooy oy it
o
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Research made In Goversment Laboratories
to Find out Substitute for Tallow

3989. SHRI RAIDEO SINGH : will the
Minuister of SCIENCE AND TECHNOLOGY
be pleased to state :

(8) whether any research is being made
in Government Laboratories to find out a
substitute for Tallow which is imported at
prosent; and

(b) if 50, the progress made so far in the
matter ?

THE MINISTER OF STATE IN THE
MINISIRY OF PLANNING (SHRI MO-
HAN DHARIA): (a) and (b) . Investigations
on Tallow substitute are being carried out at
() Regional Research Laboratory (RRL),
Hyderabad and (ii) Indian Instiute of Petro-
leum (1IP), Dehradun.

The Regional Research Laboratosy, Hyd-
erabad is working at a pilot plant scale on
hydrogenation of Castor and Cottonseed oils
as Tallow substitute in Rubber industry.

1IP has completed laboratory scale work
on synthesis of fatty acids by oxidation of
higher paraffing or wax. Further development
work is in progress in collaboration with
industry.

Inflow of Foreign Movey Duaring Elections

3990. SHRI S, M. BANERJEE : Will
the Minister of HOME AFFAIRS be pleased
fo state :

(a) whether at some places during
recent Blection, C. 1. A. has spent huge
money on certain candidates to defeat the
candidates belonging to the Ruling Party;

(b) whether the attention of Government
has been drawn to the Press reports in some
of the newspapers about C. 1. A, ‘s activities
in Indore and other places; and

(c) 3 so, what action has been taken in
this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOMEB AFRAIRS (SHRI
P. H. MOHSIN) : (a) Goverament have no
such fuformation,
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(b) Yes, Sir.

{c) Government keeps a continuous
watch on the activities of foreign intelligence
organisations invluding C. L. A. However,
Hon'ble Members will appreciate that no
public interest would be served by Govern-
ment disclosing the details of what it does
to counter such activities.

wiiw st wroftn eegher  aet

IR gRAR & wR ¥ wrerwad,
fieolt § wwilar

3991, st TwrEATT WreW: s
gwar Wit SATCE 9o ag AR & wr
v s :

(%) w1 srwrewrt & oot Fox &
wlere & s gl ) afler S gY
w amm ®) warfe fear @ i afe i
¥ o arcfin wegfae ot @ ga
FuaAr Aff flar @t 7w W 1 fagr
aqr av Treay ¥ gad @2 ady faady;

() afx g1, @ wrwroETdy & ATSan
¥ T qRATHT T FW G F G T
wr w7 sifaer §; sitc

(%) w5 wrad ¥ gy wAv wE-

e g?

gew st saTow wewrew § a9
wolt (sfteelt wfiat warasdt) @ (%) & (@),
Sfewfas wox gq feordt &1 9'g a7 s~
oW oaeT & qraraEral; feelt & waifa
o% wher # g afcart § al § a9
farare 8 g et Y )

@ wrtems w1 Iew fedlt @ w7
T w3ar oY, wfag svardl F oy $
fan o Tar 99 Iuwew woT  faw ax
fafwer fewdt & fadaw grafas ame
ge wel aur gawr frdwa Qf  geaind
G |
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Amalgamation of Hill areas of Jammn and
Kashmir, Uttar Pradesh and himachal Pradesh

3992. SHRI D. ?, JADEJA : Will the
Minister of HOME AFFAIRS be pleased to

state

(a) whether the attention of Governr
ment has been invited to a statement made
by the Himachal Pradesh Chief Minister on
the 16th March, 1972 regarding the amalga-
mation of hill arcas of Jammu and Kashmir,
Uttar Pradesh and Himatha! Pradesh; and

(b) if so, the reaction of Government of
India thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN) ¢ (a) The Government of
Himacha!l Pradesh have reported that the
Chief Minister did not make any statement
on 16th March, 1972 on the subject, However,
during a press cotference on 17th March,
1972, the Chief Minister is reported to have
merely stated that “all hills are weicome, but
it is primarily for them to decide if they want
to join us.”

(b) The Government of India do not
propose to take any action in the matter.

Alleged pactisan AIR Broadcast
during Assembly Elections

3993. SHRI SAMAR GUPA : Will the
Minister of INFORMATION AND BRO-
ADCASTING be pleased to stete :

(a) whether the Opposition Parties
complained against broadcast made by AIR
during the Iast Assembly eiction and accuged
them of adopting partisan attitude in favour
of the Congress (R) election campaign;

(b) whether AIR widely covered the
claction speeches and statments made by the
Prime Minister and other Central Ministers
and other Congress (R) leaders denying
similar opportunities to leaders of other
Dartics; and

(o) whether Government will place all
these toxis of broadcasts made i English,
Hiodi and other teglonal langnages in
conpection with the Jast Assembly election
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and, other items on the Table of the Honse?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION, AND
BROADCASTING (SHRIMATI NANDINF
SATPATHY) : (a) While such views hLave
been reported in the Press and expressed in
other foruns. no such complaint has been
reacived by the All India Radio.

(b) No. Sir.

(c) Copies of major news bulleting in
English and Hindi are furnisned to and are
available in the Parliament Library.

Alleged Involvement of foreign powers in anti-
Prime Minister propagands in
Madhya Pradseh

33994, SHRI VAYALAR RAVI : Will
the Minister of HOME AFFRAIRS be plesed
to state :

(a) whether the attention of Govern-
ment has béen drawn t0 a news-item in the
‘Patriot’ ddted the 2ist March, 1972 that
the Madhya Pradesh C hief Minister has ex-
pressed concern at the suspected hand of
foreign powers in the anti-Prime Minister
propaganda in Madhya Pradesh during the
receat election time ; and

(b) if s0, whether Goveroment propose
to conduct an enquiry into the matter ?

THE DEPUTY MINISTER IN THE
MINISIRY OF HOME AFFAIRS (SHRI F,
H. MOHSIN): (a) Yes, Sir.

() Government keeps a watch on the
activities of foreign intelligence organisa-
tions, including the CIA, However, Hon'ble
Members will appreciate that no public
intcrest would beserved by Government dis-
closing the details of what it does to counter
such activities

Investigations condusted by central
bureau of investigation,

3995. SHRI PRIYA, RANJAN DAS
MUNST : Will the PRIME MINISTER be
pleased to state :

(a) the ppwber of investightions dem-
pieted by Centeral Butean of ' Javestightion

in thy form of news broadcasis, commentaried  with regard to Snanciel misapsroprutin and
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unaccounted money and {llegal property
from 1967 to 1971 ; and

(b) the number of those among them
recommended or referred for punishment?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA): (s)C.
B. 1. completed investigation in 8253 cases
of bribery, disproportionate assets, causing
illegal pecuniary advantage and misappro-
priation etc, relating to public servants from
1967 to 1971,

(M) out of the cases mentioned (8)
above, 1789 cases were recommended for
prosecution while 4860 cases were referred
for departmental action during 1967 to 1971.

Cases against officers being investigated
by C. B. 1. In West Beugal

3996. SHRI PRIYA RANJAN DAS
MUNSI Wilt the PRIMB MINISTER be
pleased to state :

(8) whether any 1. A.S. or I. P.S.
or 1. C. S. Officers cases in West Bengal are
being investigated by Centra! Bureau of
Investigation : and

(b) if so0, when the investigation is likely
to be completed.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSO-
NNEL (SHRI RAM NIWAS MIRDHA) :
(a) Onocase of an 1. A. S, Officer of West
Bengal is under investigation by the C. B. 1.

(b) The investigation is likely to be
compieted shortly.

Liberalised acholarskip echeme for Saink
School stndeats

3997. SHRIC. T. DHANDAPANI :
Wil the Minkster of HOME AFFAIRS de
pleased to state ©

(®) whether liberalised scholarship sche-
me, formulated by Government in 1968,
for Bainik School students selocted from
Union Territories did not provide any bene-
it to the pre-1968 students |
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(b) if so, the reasons therefor ;

{¢) whether any representation has deen
recoived from Parents Association in this
regard ; and

(d) if so, the action taken thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F.H. MOHSIN): (a) and (b) . The rates of.
Scholarship and the Means Test in the case
of Scholarship scheme for boys of Umon
Teeritories studying in Sainik Schools were
modified on the basis of Cabinet decision
taken in Agust 1967 and made applicable to
student admitted to these schools from
the first new session thereafter commencing
from January 1968. The old beneficiarios
continued to be governed by the old scheme,

() Yes; Sir.
(d) The matter is under consideration.

Import of Industrial Items from
U.8.8.R,

3998, SHRI R. S. PANDEY : Wil
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether the USSR his offered to supply
on commercial terms industrial items for a
number of industries in the public as well
as private sector in Indis ;

(b) if so, the broad features of the offer
made by the Soviet Union ; and

(¢) whether Goverament have consi
dered the offer and taken any decision
thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DRVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD) : (&) to (c). A list of
enterprises regarding which commercial
terms could be offered by the Soviet organisa.
tions to the interested parties in India in
the public and private sector has recently
been received.  This list containg the broad
details of 58 items in respect of which colla-
boration could be offered by U. S.S. R,
The poasibilities of Indo-Soviet collaboration
in theso fields have been brought to the
notice of the Ministrics/Deptts. of the
QGovt. of India and the yepresentative orgae
pisstions of Industry and Trade.
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TV Tralsing abroad

3999, SHRI LALJI BHAL Will
the Minister of INFORMATION AND
BROADCASTING be pleased to stale
whether TV personnel are being sent
abroad for training in Television even
thought & TV Training Institute has been
opened in Delhi ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) * TV traning Institute at Delhi
imparts basic training in TV production
technical operations, TV personnel sare sent
abroad as and when necessary for providing
advanced training in TV techniques teacher-
training and acquainting them with the Iatest
developments in other countries.

Revised pay scales for T. V. staff Artistes

4000. SHRI LALJ! BHAI : Will th
Minister of INFORMATION AND BRO-
ADCASTING be pleased to state whether

Government propose to announce revised
pay scales for the staff artistes in Television

Centre ?

THE MINISTER OF STATE IN THE
MINISTRY QF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : There is no such proposal
under consideration at present.

grw ® Wreaare gy € Wit ¥

anrwcest ¥ xfafwn

4001, ot gww W wyww : war
guar shesarew 570 ag @ o
= fiw:

() wargrer & wv<a-are g & ARN
awr 37 & qf oy SWraT N ¥ wrey
o wreve o ft o arferre § gur
wit afqr sgd &1 299 fear T,

(@) w7 sTw ot fwre o wrad
 wiw 5w & N

(w) ¥ wefadelt gurwrees¥ &
fawg woere & s sl A {7
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Selection of Casua! Drama Artistes fof
ALR. TV, Centre

4003. SHRI N. K. SANGHI : will
the Mialter of INFORMATION AND
BROADCASTING . be pleased to state :

(a) whether in 1970 some persons were
selected as casual drama artistés for A. L. R.
TV Centre in Delhi and that none of them
bad been called even onec for any perform-
ance in the last two years :

(b) whether the records concerning the
selection of the new artistes were lost and
the Contre decided to carry on with the old
hands ; and

(c) if so, the steps which Government
propose to take to set the matter right ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINE
SATPATHY) i (a) All except two of the
pérsons selected in 1970 for participation in
TV drama have since been called for perfor
mance in TV plays. Of the remaming 1wo
persons, one could not be contacted The
other had been approved for a very specific
type of role and it has not been possible so
far to give him a performance.

{b) No, Sir.

(¢) Does not arise,

¥ groy T SAw & Wiqrw el
wt feww

4004 st qox Yoy favr : w7 et
ot ag Tary & g wW fw o

(w) sy gervee § S frof H & 3
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() <rwren, gfers aar are s amfes
ofy fearaft & de-fiomrg ofit &
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Filling up of post of Director General, all
India Radio

400 . SHRI SAMAR GUHA : Wiil
the Minister of INFORMATION AND

BROADCASTING be pleased to state :

(a) the reason for dealy in Siling the
vacant post of Director General of A, I R.;
and

(b) the manner in which this was filled
up ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SBRIMATI NANDINI
SATPATHY) : (a) Consideration of the
various alternative methods for selecting an
officer, in accordance with the prescribed
recruitment rules could not be completed in
time.

(b) The post-has been filled up by the
appolntment, on deputation, of an officer
of 1. A. 5. with offect from 10, 3. 1972,

Abolition of procedure of Police verification
of the condmets of the caudidates
hefore employment

4007, SHRI RAMAVATAR SHAS.
TRI: Wil the PRIMB MINISTER by
plessed to stats ;

(%) whether theve is provision for ver,,

4
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Seation, of character and antecedents before
appointment of any candidate ;

(a) whether Kerala Governmient have
abolished verification of character and ante-
cedents of candidates before employment ;
and

(c) if so, the reasons for not abolishing
this system by the Central Government ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) (a) Yes,
Sir. Character and aotecedents of condi-
dates are verified before their appointment
to a service or post under the Government
of India

(b) and (¢) No information is avais
lable about abolition bv the Government of
Kerala of the practice of verification of
character and antecedents for employment
under that Government. in any case, this is
a matter for that State Government to
decide in respect of employment under it

So far employment under the Central
Government is concerned. verification of
character and antecedents of candidates is
considered necessary to énsure that persons
appointed to public services, are loyal,
upright and impartial and are not likely to
abuse the confidence placed oh them.

Non-Supply of Medicines to P&T siaff of
by dispensaries in Bibar

4008 SHRI RAMAVATAR SHAS
TRI WHi the Minister of COMMUNYCA-
TIONS be pleased to gtate :

(a) whether medicines are not being
supplied to the patients by the P&T Dis-
pensaries at Patna and other places on the
same day and the employees are to wait to
get medicines after two days i case of
Seocond Saturdays and Holideys at Patna
and some other places in the state ;

(b) whether the employees are not to
wait for days together in getting pathological
teste dofie dusyto shioriage of Tepbnicians ;
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(c) whether the PAT Dispensary staff
are not eatitled to O. T A.; and

(d) if the replies to (a) to (c) are in
affirmative the steps proposed by Govern-
ment to improve the condition of the P&T
Dispensaries 7

THB MINISTER OF COMMUNICA-
TIONS (SHRI H N. BAHUGUNA) (a) The
medicine are supplied to the patients by the
P&T Disponsary on the same day except for
a few speciaifsts’ medicines which have to be
indented and purchased locally, These are
also supplied as far as possible on the same
day but in case prescriptions are received
in the evening then the supplies are made
on the next working day.

(b) Pathological tests are normail:
cg; ’the' same day if samples are pr:d!?;?
y in a few cases there is del: "
are fwo, Sy of & day

(c) No, Sir. The dispensa
not entitled to Overtime Al!ownl:ze.sm T e

(d) A proposal to open an additi
::‘T Dispensary at Patna is under c:‘nn:i!

tion and when sanctioned this would
relieve pressure on the existing Dispensary
incloding the Pathological Laboratory,

Rebel Nagas Activitics

4009. SHRI NARENDRA SING
BISHT : Will the Minister of HOME AF;:
AIRS be pleased ta state .

(a) whether the attention of Govern.
ment has been drawn to & news item appear-
ing in the “Hindustan Times" dated the
24th March, 1972 saying that the rebel
Nages have stepped up their activities in
the region and have foreibly collected

Rs. 8000 from loyal N fn t
Yone: agas he Tameng-

(b) whether the “Federal N ’
has recently intensified its actlvm.: m&
area and has resorted to a campaign of
tereor in receuitment of voluntoors and exact.
ing money as “Federal Tax"; and

fe) if s0, the action taken or proposed
tobe taken by @oyenment to megt the
* g 3
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THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN).(a) Yes, Sir.

(b) Government are aware of the conti-
nuing sctivities of the Naga umderground
in the Tamenglong areas of Manipur ; bat
it is not correct that there has been any
sudden increase in such activities duriag the
past few weeks.

(c) Security measures and continuous
vigllance are being maintained against such
unlawful activities.

Holy shrines ‘gurdwaras’ under Indian
possess in after Tado-Pak-war

4011. SHRI G Y. KRISHNAN Wwill
the Minister of HOME AFFAIRS be
pleased so state

(8) the names of Holy Shrines and
Gurdwaras captured and under our possession
after the recent Indo-Pak War ;

(b) whether any representation has been

made to Government regarding their reli-
gious and historical importance ; and

() if so, the reaction of Government
thereon ?

THE DEPUTY MINISTFR IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN)) : a) to (¢). Facts are being
ascertained.

Memorandum froms Cessus Employess Union
Kearln

4012. SHRIMATI BHARGAVI THAN.
KAPPAN Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether Government have received

any memoraadum from the Census Bmpiyees’

Vsnion, Kerala, about their grievances; and

() ifso, the salient fostures themof
and the action taken theseenr ?

DEPUTY MINISTEK IN THR
mmmv Of HOME ARFAIRS
(SHRI F. K. MOHSIN) : (s) ¥eu.
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) A statemant indicating the salient
features of the Memorandum preferred by
the Census Employees Union, Kersla and
the steps already taken by the Government,
is laid on the table of the House. (Placed
in Library, See. N. LT-1B58/172)
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§ oY 39 ugwAa: feat safel w
Qoprry feay ardr ?

drwar Wwreg F T Wt (st wigw
wtfear) © (%) 3R (w). 7oy wAW AT
w17 ¥ wW A% T TET %T € ey
g Y gOT & | qTy A wrEm ¥
e ¥ wewr 2y qewr wr faar § fe ¥
1972-73 ¥ 4.08 w{y A & eaw
¥ QT FrIHT §ATT HI | A W AR
W sqry & c@wr frarmar § B wsw
geErR #t gfesy sfav 204 wqv
i ax wfafor defr wgrmaT ST
gt st awrar ofr owr qoe T
gerf adf 1 gm e & A g
= A 1 7€, 1972 a5 dyoar A &
fawrarg AW &1

Actlvities on Indian Assembly of Youth
4015 SHR1 P K. DEO: Wil the

Minister of HOME AFFAIRS be pleased to
state

(a) whether the attention of Govern-
ment has been invited to a report in the
Patriot of the 24th March, 1972, giving
details ahout C T A financed organisation
‘Indian Assembly of Youth’ and Hs activi-
ties,

(b) whether Government bhave exami-
ned this report; and

(c) if so, the reaction of Government
in this regard ?

THE DEPUTY MINISTER IN THE

MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN) . (). Yes, Bir,

() and{c). The facts are being as-
ned

Commercial Estates for Educated Unemsployed

4016 SHRI N.K SANGHI : Will
the Minister of INDUSTRIAL DEVELOP-
MENT bo pleqsed to stiste, .
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(a) whether Government have decided
to set up Commercial Estatos in different
parts of the country for providing employ-
ment to educated persons; and

(®) 1if so, the employment potential
that will be created, the financial outlay and
the criteria for selection of the areas ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD)
(a) and (b). A Centrally Sponsored Pro-
gramme consisting of five schemes including
a scheme for Commercial Estates has been
drawn up. A sum of Rs 6.5 crores was
provided for these schemos This amount
was allocated to the State Governments in
December 1971 jndicating the amount for
each of scheme The State Governments
were, however, free to utilise the funds for
oue or more of the schemes. The imple-
mentation of the schemes was left entirely
to the State Governments.

Activitios of C. 1. A. agents in India

4017. SHRI PILOO MODY: wi
the Minmster of HOME AFFAIRS be pleased
to state *

(a) whaether the attention of Govern-
ment has been invited toa report in the
Blitz Weekly of the 18th March, 1972 (Page
3) stating that the C. I A, agents are direc-
tly or indwrectly trying to infiltrate into the
ruling party and in various State Govern-
ment; and

{b) f so, the reaction of Government
in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME APFAIRS (SHRI
F. H. MOHSIN) : (&) Government's
attention has beon drawn to the relevan
aewspaper report,

(b) Government keaps & watch on the
activities of foreign inteltigence organisations,
including the CIA. Government has also
made it koown that such activties are not
conducive to the promotion of good rela-
tions with our country. However, Hon'ble
Mentbers will appreciste that no public in-
torogt would B weved by Goverament
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disclosing the details of what it does to
counter such activsties,

Allocation of funds to states for employment
schemes

4018 SHRI VAYALAR RAVI: Will
the Minister of PLANNING be pleased to
state .

(a) the general principles adopted or
proposed to be adopted in distributing the
amount allotted i the Budget for 1972-73
for creating cmployment opportunities
among d:fferent States,

(b) the necessary steps taken to distri-
bute thi: amount on population basis; and

(c) the share of Kerala, if this amount
is distributed on population basis ?

THF MINISTFR OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) - (a) to (c). An
amount of Rs. 26 § crores is proposed to
be allocated by the Governmenti of India
to the State Government in 1972-73 for
formulating new special employment schemes
over and above the schemes included in
the Annual Plans for the benefit of job
seekers in the States, on the understaginnd
that the State Governments would mobiliss-
additional resources at least to an equal
extent for the formulation of employment
programmes This amount is proposed to
be distributed on the basis of population.

The Planning Commuission has addressed
a communication to all the State Govern-
ments to formulate suitable programmes and
forward the same by May 1, 1972 for consi-
deration m the Planning Commission. After
these proposals are received and scrutinised,
the Planning Commission will accord finap-
clal sanction to the schemes in consultation
with the Munistry of Finance. Kerala
Government would be accordingly entitled
to an additional Central Assistance of Rs,
1.04 crores. This means that the Kerala
Government would be in a position to for-
mulate special employment programmes ine

volving an outlay of Rs, 208 crores duri
1972.73. ¢

Proposal to set up an institution to fmpart
training for searching air passengers

4019, SHRI PADAM GODWA ; Wil
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the Minisier of HOME AFFAIRS be pleased
to state :
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() whether there is any proposal under
the counsideration of Government to open
ap institution to impart training to persons
in making through search of the air passen-
gers; and

(b) if so, the main features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI]
F.H. MOHSIN) : (a). No, Sir.

(b) Does not arise.

Yiolation of foreign exchonge regulations by
industrial houses

4020. SHRI K. BALADHANDAYU-
THAM : Will the PRIME MINISTER be
pleased to state :

(a) how many cases have been launched
so far against large industrial houses for
violation of foreign exchange regulations
during the last three years;

(b) the exact mnature of offences com-
mitted by these industrial houses; and

(c) their final outcome ?

THE MINISTER OF STATE 1IN THR
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OP PERSONNEL :
(SHRI RAM NIWAS MIRDHA): (a) to
(¢). There are many large mdustrial houses
in the country with numerous conceras com
prised in each of them. Therefore, the
desired information will be collected and
furnished if the Honourable Member speci-
fies the names of concerns/companies/indivi-
duals of the Industrial Houses.

Recommendations of administrative reforms
commission oun centre-state relations

4021. SHRI K. BALADHANDAYU-
THAM : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether Administrative Reforme
Commission’s Report on Centre-State finan~
cial relations has boen considered by Goverye
ment; and
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®) ifso, the decisions taken on the
various recommendations made therela ?

THE MINISTRY OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL (SHR! RAM NIWAS MIRDHA):
(a) and (b) The Administrative Reforms
Commission in its report on “Centre-State
Relationships’ has made certain recommen-
dations relating to financial arrangements
between the Centre and the States. The
report is under consideration.

Complaint against Narela Police Station,
Delhl

4022. SHRI CHANDRA SHEKHAR
SINGH : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether the Narela Police Station
authorities (Dethi) refused to entertain a
complaint from the Government Girls, Higher
Secondary School, Doraipur Kalan (Kanjha-
wala) Delbi regarding theft in the school on
28th March, 1972;

(b) whether the complaint was recorded
only after the school Principal threatensd to
report to the higher authorities; and

(c) if so, the action taken aguinst the
Police Station authorities concerned ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
E. H MOHSIN) : (). No,

(b) It is not correct that the report was
registered only after the school Principal
threatened to report to higher authorities,
A report was fodged with the Narela Police
Statlon on 24.3.1972 by Shri Bhup Singh
Chowkidar of the school regarding thelt of
electric fans of the school. The report was
registored vide FIR No. 58 dated the 24th
Muarch, 1972 ujs 457)380 1PC.

(g) In view of reply to parts (a) and
(b) the question does not atlse,
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Laess of invaluable collection of postal
stamps in tellicherry

4025. SHRI C. K. CHANDRAPPAN :
Wil the Minister of HOME AFFAIS Rebd
pleased to state :

(a) whether an {avaluabe collection of
postal stamps preserved by generation of
people were burnt to ashes as a result of
communal riot in Tellicherry in Kerala ;

(b) if so, the broad outlines thereof ;

(c) whether any proposals were reseived
regarding the replacement of the same ; and

(d) if so, the declsion thercon ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DFPARTMENT OF PERSONNEL
(SHR1 RAM NIWAS MIRDHA): (2) and
(b). According to information received
from the Government of Kerala, in the dis-
turbances at Telicherry in December, 1971
the house of the Secretary, Kerala Philate-
lic Bureau, was set on fire, A large colle-
ction of stamps is alleged to have been
burnt, The State Government have not
been able 30 far to assess the value of the
loss.

©) In a memorasdum received from
Shri C. K. Chandrappan, request has been
made for the restoration, as far as possible,
of the lost collection of stamps.

(d) In regard to the incident of arson a
case has been registered and is being investl-
gsted according to law. Three parsons have
been acrested, It is understood that the
State Government is having forther inguis
ries made for assessment of the loss.

Panel of experts to suggest siandard-
isatlon of Mafor items of Equipment
roquired in Fertiitser Units,

4026. SHRI S. R, DAMANI : Wil the
Minister of INDUSTRIAL DEVELOP,
MENT be pleased to state ;
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(a) whether hin Ministry has examined
the desirability of appointing a panel of
oxperis to suggest standardisation of Major
items of equipment required in the fertilizer
units ; and

(b) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(2) and (h). An Expert Committee has
been set up by the Government for develop-
ment of chemical Industries. One of the
terms of reference of the Committee is to
determine and suggest standardized capacity
of various chemical plants, wherever possi-
ble. This Committee has set up a Working
Group on plant and equipment required for
fertilizer industry and the work of this
Working Group is still in progress

Small Car Project after Re-appraisal
of Fourth Plan.

4027. SHRI § C. SAMANTA : Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(8) whether the Ministry of Finance has
asked the Ministry of Industrial Develop-
meat not to proceed further with regard to
the public sector plant for small car project
tll re-appraisal of the Fourth Five Yesar
Plan is availnble ; and

(b) the time by which & final decision
will be taken in the matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD) :
(a) No, Sir.

(b) It Iy not possible to indicate at this
stage the time which a final decision on the
proposed Small Car Project will be reached.

Creation of Indisn Service of Eagineers
4028, SHRI KARTIK ORAON: will
the PRIMB MINISTER be ploased to. state :

hether the creation of the Central
s“v(iz:feﬂn Indian Service of Enginecrs
fs under tho sctive consideration of the

Governmeat ; and

(b) if 30, tha proprers o for made in
the matter,

VAISAKHA 6, 1894 (SAK4)
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) aad
®). The All India Services Act, 1951, as
ammended in 1963, provides, inter alia, for
the creation of an All India Servios in the
field of engineering. The service when for-
mally constituted will be an All India Service
and not a Central Service. Orders formally
constituting the Indian Service of Engincers
have not 20 far been issued, as some of the
State Governments, which had eariier agreed
to participate in the Service, subsequently
withdrew their consent or expressed reserva«
tions about the constitution of the servize,
The Gover.ament is reconsidering the matter,
in consultation with the State Governments
concerned with a view to persuade them to
participate in the proposed service. No
final decision has yet been taken,

T 9Ty ST S

4030. 7t sifercarsr XzAT © AT
qENg FAT AN Tg qaT4 §Y FIT w4
fir .

(%) ®¥er, wwoeqrr § wifey
AT} TTARY FAT g F AT Jeq12F F1d
TR wT By

(@) SueY fawrelt dar #24 & awar
fieardt grit;

() frgr, frg wrfes kA
%) fawe feq T 9T Iosy & AT,
153

(%) v ¥ § fer orodi &Y farsrely
®t qorg A sl ?

srorrareil, qrewrg ey
sioft, g s e g W ST W
(shmat ghya i) @ (%, DX (7).
qaear grary foh wE @ g §
fadi ¥ WA WY Imies @aar 200
¥ 41 W R T e g



s Writien Answers

¥ 1972 & aar 1 g &/
‘l‘?’f&limﬁw@wﬁﬂmﬁm
ey W T ag Wy & AW R
st § !

() ww eum & genfea ot a9
w gorrk # ot Y @ Freifer gt
Lo

(w) =g foem frareds § 4

whx sdwr # vl & et 9%
famell ¥ weit w7 W

4031, oft wuw faw wgex: w0

e ¥ fraeft st gf ¢ 2

vietfre fawrer wnem ¥ e
(st fag swe wama) : (%) Wi (w) . Rar
argw g § 5 uie w2w #§ sfafzr 9.2
fafera gfire faoelt sorr & arcit g o
uw fafeam gfae dge ¥ s 2y o §
wafs agt ﬁ’(ﬂfﬂ'm)m oy~
wwar 105 fafeqr gfe sfafer &
15 =rd, 1972 ¥ gwg=  ompmT
(Feoratax) # oo ) qater wft & s
T ¥ s 8.5 fafer gfre sfefer
g & Rl ot Wl qyag §
R e ¥ N ow fafera afre ¥
fﬂ!ﬂ"ﬁTWWO%F«fwwwqﬁz
sffer wa o< fear | gy, ww weg
Wy # worew 1'6 fafoaw afre faroelt
N ure sdw g ¥ of
&t e & 0 ¥ fag 25 shven
R w2 aur s I % anrr

APRIL 26, 1972

Written Answers 6

fgatw 31 71s, 1971 aw W #
wrr 995 Eet dtee & wieditfns Iowear
¥ | ¥ U § Swrew ¥ ey W oar
agt &1 Tewrf aur faay wfe swmas,
oy & fag e & afrearg Rre &
wrerw ¥ fyga wf\ Suees s W

AT s
Represevtation from Cigarertte Manufacturers

4032, DR. KARNI SINGH : Will the
Minister of INDUSTRIAL DEVELOPMENT
be pleased to state whether Government
have received any representation from the
cigarette manufacturers reccntly; and if so.
the salient features thercof and the reaction
of Government thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
Government have not received any pepresen -
tation from the cigarette manufacturers
recently.

Representations were received from the
Cigarette Manufacturers Association and
others, including from some Members of
Parliament durlng 1969, 1970 and 1971. The
main point raised in these representations
was that the foreign majority share holding
companies shouid not be aliowed to expand
since they were already holding monopoly in
the cigarette industry. Government’s policy
in this regard was anoounced in reply to an
Unstarred Question No 9406 answered in
the Lok Sabha on 13.5.1969 which runs as
follows :

“Government’s policy is to encoueage
production of cigarettes by Indian owned
firms to take care of the increased
demand. Government is also encoureging
the establishment of companier which
are 100% Indlan owned”

In pursuance of this policy 18 fetters of
intent have been lssued to the India cam-
panies for the manufacture of cigareties.

National employment fund

4033. SHRI AMBESH : Will thoe Minister
of PLANNING be pleased to state :

(a) the steps, taken by Government to
Greate a National Employment Fund of
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Rs. 1,000/-crore as suggested by Semjnar on
Bmployment in Bangaiore held in 1970; and

(b) the eategotios of workers on which
this amount will be spent?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) Governmeat
bave not received any rccommendations
or any information about such seminar.

(b) Does not arise.

Employment of Indians in Forelgn Companies

. 4034, SARI BAKSI NAYAK : Will the
Minister of INDUSTRIAL DEVELOPMENT
be pleased to state :

(a) total number of Indians employed in
foreign companies in Indi;

(b) whether there has been a stoady
decline of representation of Indias in foreign
compaaies; and

(c) if s0, the roaction of Government in
this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
() The number of Indians employed in
Foreign firms in the salary range of Rs. 2001
and above is 9209,

(b) and (c) . The percentage of Indians
employed in the salary range of Rs 2001/
and above has increased from 40.8% in 1961
to 89% in 1971.

Compenmation for Acquisition of
Companles

4035 SHRI BAKRSI NAYAK: Wil the
Minister of INDUSTRIAL DEVELOME-
NT be pleased to state total compensation
paid for acquisition of the Companies taken
over by Government during the last three
years under Industries (Development and
Regulation) Act 7

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
Inforination is the “Nill.”
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Financial and Technical Assistance
to Leather Industry

4036. SHRI CHINTAMANI PANI-
GRAHI : Will the Ministec of TNDUS.
TRIAL DEVELOPMENT be pleased to
state :

(a) whether the United Nations Deve
lopment Programme propose to give finan-
cial and techinical assistance to the leather
industry of our country to make it modern
and export-oriented ;

() if so,
thereof ; and

the nature and quantum

(¢) the scheme on which this amount
is to be sent ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) to (¢). A project for assistance to the
Leather Goods Development cum Demons-
tration Centre at the Central Leather
Research Institute, Madras, sponsored by the
U. S. 1. R, has been approved by the U. N,
Development Programme Governing Council
in Januvary 1972, It provides for a total
UNDP assistance of the value of § 351.400
over a period of four years.

Shortage of New Materisls in Wire Rope
Units

4037. SHRI CHINTAMANI PANI}-
GRAHI : Will the Minister of INDUS-
TRIAL DEVELOPMENT be pleased to
state

(a) whether the Wire rope units in the
country are facing short supply of raw
materials ; and

(b) if so, the steps taken or proposed
to be taken to mect the situation ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP
MENT (SHRI SIDDHESHWAR PRASAD):
(® and (b). Indigenous producction of
High Carbon Wire Rods not being signi-
ficant to meet the requirement of tie
Wire Rope lndusiry in the country, the
import policy for the years 1972-713 provides
of 40% import provided firm orders for the
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balance requirement are pisced on indigen-
ous. sources,

UNDP assistance to stractural engineering
research, Madras

4038. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of SCIENCE
AND TECHNOLOGY be pleased to state :

(a) whether the United Nations Deve-
lopment Programme propose to extend assis-
tance for the regional Centre of Structural
Engineering Research at Madras ;

(b) if so, the nature and quantum of
assistance proposed ; and

(c) the salient features of the project ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) Yes, Sir.

(b) The United Nations Development
Programme (UNDP) assistance will be in
the form of service of foreign experts, train-
ing facilities abroad for Indian Scientists and
supply of equipment not manufactured in
India. UNDP contribution for the project
is expected to be of the order of US §
7,00,015.

¢¢) The project will strengthen the
facilities at the Centre to undertake appli
cation-oriented research and developmental
work aimed at assisting the building and
structural construction industry by develop-
ing advanced techniques specific to India’s
peeds and conditions, and by solving
the practical problems referred by the
ndustry. Keeping this object in view, the
ro'dject will concentrate on the following
elds

(1) Precasting, prefabrication and
tems building, fnd sy

. (@ Desing and testing of transmission
line towers.

(3) Development of econ
for steel structures. onmical desiga

(4) Design and testi
» ons. ng of machine

(5) Design and
industrial buildings.

(6) Analysis and des f
ign of auclear

standardization of
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Production of Scooters

4039, SHRI CHINTAMANI PANI-
GRAHI :Will the Minister of INDUS-
TRIAL DEVELOPMENT be pleased to
state :

(a) whether the Monopolies commission has
given signal to Government for more
roduction of scooters ; and

(b) if so, the main features of the
schemes drawn up for the purpose ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI ,SIDDHESHWAR
PRASAD) : (a) and (b). The report of the
Monopolies Commission in respect of the
expansion schemes of two of the existing
scooter manufacturers, namely, Mi/s Bajaj
Auto and M/s Automobile Products of
India, has been reoceived and is, at present,
under examination.

Completion of auto telephone exchange
buldings

4040. SHRI P. A. SAMINATHAN :
Will the Minister of COMMUNICATIONS
be bleased to state :

(a) whether the 14 Auto Telephone
Exchange Bujldings have been completed as
anticipated, by March, 1971 and, if not, the
reasons for the delay ;

(b) how many out of 25 aoto tele-
phone exchange buildings have been com-
pleted during 1971-72 ; and

(¢) how many out of 201 buildings for
Post Offices and R. M. S. Offices have been
completed ducing 1971-72 7

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA): It is
presumed that the Hon. Membor is referr-
ing to the building works mentioned in sub-
paras 6 and 7 of para 14 page 25 of the
Report for 1970-71~~Actlvities—Indian Posts
& Telegrapha,

(®) No Sir. 8out of 14 Anto Tele-
phone Exchange buildiogs have been com-
pleted by March, 1971. 6 Auto Telephane
Exchangs buljdings could not be fully qom-
Pleted by March, 1971, Dolay is partly due
to fallure of contractors and partly due to
disturbed conditions 1o Culcutta,
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) 6 out of 25 Auto Telephone
Brobango buildings have boem completed
during 1971-72. Work on 19 auto telephone
oxchange buildings is in progress.

(©) 70 Post Offices and R. M. S. Office
buildings have been completed during 1971~
72. This, however, doee not include infor-
mation in respect of Mysore and M, P,
Circles which will bs placed on the table of
the Lok Sabha in due course.
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Emolumeuts of Officers in Forelgn
Companies in Indis.

4042 SHRISAMAR GUHA: Wil the
Minister of INDUSTRIAL DEVELOP-

MENT be pleased to state:

a) whether foreign owned companies
hll(l‘hm very high salaries to their hig-
her Offfoms; R

whether Qovernment bad set up 3
Com(::nmmpmm salary structure of
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the higher officers in
concerns;

these industrial

) if s0, the findings of the Commi-
ttee; and

(d) the steps taken by Government to
rationalise the salary-structure of these com-
panies according to Indian conditions?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHR! SIDDHESHWAR PRASAD):
(a): Salaries of Semior executives of foreign
owned companies are somewhat high as com-
pared to those of other concerns.

() No, Sir.

(c) and (). Do not arise,
Enguiry Into Fanction and Parposes
of Cooch Behar Refagee Service

4043. SHRI B. K DASCHOWDHURY:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government have enguired
into the matter of the Cooch-Behar Refugee
Service and their functions and purposes;

(b) whether foreign amounts are being
passed on to various persons including offi-
cials and non-officials of the District of
Cooch-Behar through the said organisation;
and

(c) if so, the source of this money and
the amounts received by the Cooch-Behar
Refugee Service and distributed through
various persons and agencies for the last
three years?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN:) (2) The Cooch-Behar
Refugee Service is reported to have done
reliof work during the influx of refogees from
Bangladesh. It also gives rehef to the people
affected by natural calamities like floods. It
suns aa agricuitural coliege and a number of
schools.

(b) aad (c). The organisation 15 under-
stood to be recelving some financial assist-
snge from abroad. Statistics arc not being
maintained, separately, in respect of remit-

w PN . °
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tances received from abroad by Individual
organisations. There is also no law requir-
ing individuals to maintain and submit for
scrutiny, accounts of expenditure incurred
by them. The information asked for is,
therefore, not available.

Air-Electronic Project

4044, SHRI N.B. HORO: Will tbe
PRIME MINISTER be pleased to state:

(2) whether Government have decided
to start an Air-Electronic Project in the
country;

(b) if so, when will it be started;
(c) its location and the estimated cost?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K.C. PANT): (a). The term “Air-clect-
ronic” project is not clear. Presumably, tbe
Honourable Member is referring to the se-
cond factory of Bharat Electronics Ltd.,
which is being set up at Ghaziabad for the
manufacture of microwave and radar equip-
ment, The production in this Unit is expe-
cted t0o commence by the middie of 1973-74.
The estimated capital cost of the new factory
is Rs, 11.5 crores excluding township.

Rate of Growth of Population in States

4045 SHRI N.E. HORO: Will the Mi-
nister of HOME AFFAIRS be pleased to
state:

(a) the rate of growth of population in
the States during last two years;

(b) whether this rate of growth was uni-
form In all the States; and

(e) if not, whether this disparity in the
rate of growth of population will have ad-
verse political and social repercussion?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) No directly observed
series of annual rates of growth of popula-
tion of States otner than the inter-censal rate
revealed by the 1971 Census figures are avai-
lable at present. According to the 1971
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Census provisional population totals the ave-
rege amiual geometric growth rates for the
decade 1961-71 are as given in the statemnt
laid on the Table of the House. {Plced
in Library. See No. LT-1859/72]

{b) No, Sir. R

) It is not likely that disparity in the
population growth rate of States in a short
period of one or two years will have adverse
political or social repercussions.

Liguidation of Aurthyr Butler Co, Ltd.
Muzaflarpur

4046. SHRI BHOOENDRA JHA: Will
the Minister of INDUSTRIAL DEVELQP-
MENT be pleased to state:

(a) whether Aurthur Butler Co. Muza-
flarpur to whom the Railways owe over twe-
Ive lakh rupees, is facing liquidation though
it has capacity for producing 40 wagons per
month, and .

(b) if so, the steps being taken to pre-
vent liquidation?

THE DEPUTY MINISTER IN THE MI-
NISTRY OF INDUSTRIAL DEVELOPM-
ENT (SHRI SIDDHESHWAR PRASAD) (a):
In a report on the affairs of Mfs Arthur But-
ler and Company Limited, Muzaffarpur, sent
early this months, the Goverment of Bihar
hsa inter alia intimated this Ministry that folto-
wing a petition by a group of shareholders,
proceedings under section 397 of the Compa-
nies Act have becen initiated against this
Company 1n the High Court at Calcutta,
Regarding the Company’s repotted claim of
Rs. 12 lakhs on the Railways, the Railway
Board has stated that this claim is being
contested by them and a part of the claim
has been sent up for arbitration in Calcutta
with the consent of both the parties, The
full production capacity of the Company is
stated to be 55 wagons per month.

(b): The report of the two man enquiry
Commuttee set up by the Government of Bi-
har on this subject is presently under consi-
deration in consultation with the State
Government,

Film Ingtitate Tralned Arttates

4047. SHRI BHOGENDRA JHA; will
the Minister* of INFORMATION AND
BROADCASTING be pleased to state:

\
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(b) whether no artist trained in the
Fiim Institute has been selected for Produ-
cer's job nor sent for foreign training mor
bave they any promotion channel; and

(b) whether artistes trained by Film
Institute are getting Jower scale of salary as
compared to their ocounterparts in Films
Division?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY: (s) Persons trained in the
Film Institute are being considered for appo-
iatment in TV Centres along with other cli-
gible candidates. One Producer trained in
the Film Institute is aiready working in the
TV Centre at Delhi, Film Institute offers
training in various spheres of the profession.
By joining the Institute, a porson does not
enter the employment of Government unless
he is separately selected for a Government
post. The question of promotion Soes not,
therefore, arise in such cases, nor of their
belog sent by Government for training
abroad.

(b) Theie are some differences in pay
scales in cortain categories of posts in the
Films Division aad in Television.

TV Tralning Institute

4048. SHRI BHOGENDRA JHA : Wil
the Minister of Informstion and Broad-
casting be pleased to state whether T. V.,
Training Institute works under A, I R.
Instead of Film Institute, if so, the reasons
therefor and Government reaction thereon ?

THE MINISTER OF STATE IN THE
MINISTERY OF INFORMATION &
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : The TV Tralning Centre
forms Part of the Film and TV Inatitute
of India, Poous. It is not & subordinate of
All India Rodio.
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Namsber of Pouts of the rank of Deputy
Seeretwrics And abowe in Central
Secretariat

4049, SHRI BHOGENDRA JHA :
Will the PRIME MINISTER be pleased to
State :

(s) the category-wise mumber of posts
of and above the rank of Deputy Sectetary
in the Central Sccretariat; and

(b) the mamber of posts occupied by
difforent services in each such category ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERS-
ONNEL (SHRI RAM NIWAS MIRDHA) :
(a) Informaton regarding category-wise
number of posts —temporary and permanent
—of and above the rank of Deputy Secre-
tary in the Central Secretariat Is being
ooflected and will be Iaid on the Table of
the House.

(®) The pumber of persons actually
occupying such posts as on Ist march, 1972,
is as given in the statement laid on the
Table of the House.

Statement

The number of officers belongiag to
various Services holding posts of and above
the rank of Deputy Secretary in the
Central secretariat as on Ist March 1972
is as follows'—

ICS/ IA&AS IDAS IRS Indian CSS IRS Others T

1AS Postal °

Service t

a8

1

Doputy Secrotaries 104 2 11 2 6 9 9 20 301
Directors M 7 1 10 — 10 — 10 72
Joint Soceutaries 89 6 é 16 1 2 1 28 169
Addl, Secreturies b} - 3 L I | 4 31
Secretaries 28 1 1 -_ - = = “
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1. The above figures do not include
IFS officers and Central Légal Service
officers holding posts of Deputy Secretary/
Director in the Ministry of External Affairs
and the Ministry of law,

2. Posts which carry same pay as post
of D. S. and abave, but do not carry these
sesignations, have not been taken into
account.

Pro-Pakistani and Razakar elements in
Cachar Distric.

4050. SHRI N. K. SANGHI : WiH
the Minister of HOME AFFAIRS be plea-
sed to state:

(a) whether Government are aware
that pro-Pakistani and Razakar elements
have created a reign of terror in the Cachar
District where during the last one month,
bandits armed with Pak made weapons
raided the villages on several occasions;

(b) whether these bandits are equipped
with better arms and are able to overpower
Jocal forces easily;

(c) if so, whether Government have
been urged to make available the services
of the Borer Security Force to deal with the
situation; and

(d) if so, whether the help sought for
has been given and the present situation of
this sort of happenings ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS. (SHRI
F. H, MOHSIN) :

(a) to (b) Facts are being accertained
from the State Government.

ww aav e N & af fagheaat

4051, ¥o @ydl MOww iy
¥IT @I WAL A WAX AT W Sy
fr :

(%) w1 TF awr @i e # 7a
& aqt # € Frgfest af) % ng g,

(w) afg g, & Sa% gy wrey §;
154
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() = ana frad qx Forr § 7

dwre aoft («F  Favabrer wg-
Tan) : (%) wrw-are fraw § w o
faefta as? & woft s wred ¥ af fag-
ferat €Y a€ &

(=) s & 7 g=ar )

() =it Frafrl v ¥ Y omdr §
ae forr earr Wt o §4 - qfe wdl
weafraa diees gie soft §, iy forr
vt & He-dtw wEwr  geaedl geAr
HERTS Joeee gY § |

gt e Wit e Wt wTeamT eqrfaa
@ @ fod weq sAw Awgdw

4052, 3o wEd  wrCTRTY qida :
Far waifre fawrg st 2g qay &
9T F3r fiF :

(%) w1 757 93T {IER ¥ 09X
g ¥ ep wr fratg &7 33 s
worfad 3} & faq ¥ geere & fd-
& fFar g e

(=) afg gr, @Y F=ha ORI & w&¥
frog faar g 7

witeitfn fawry aaft (s degw gw
WwQ) : (%) olx (7). fagrax 1971
¥ ueg RO 9T FIRIT A PFE
¥ fot wemifya ¥afw goerd Ax W
ofediaar Y 3w wor § wqifew v @
qF ¥ M1ATT .59 gUT 9T | T 4HG
T FIHIT B qar fear qar qr fs o
T A AT ool AT & wrdeT gny
T faare v wag IA% A¥aw 9F 9%
# 3fwa g ¥ feare frar andar wgRx
Wﬁ:;;ﬁ sgwr Aw & ofciiway 9
gz u R §w
f'*ﬂ!Lfmmu...mﬁ -
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freelt ot wrdt Wt et @
sy et Beitetw R

403, 31 WEH ATCERR afdw :
st fina gare et
T dare w qg Jam ¥ §a
w3 fr .
(%) agr fafwe usdt ) @1 -
gifrm) & fag faesdt & Wit Tl v

(wraiez eofan faeen) oioew g ag g,
Wiz

(w) afy sxdwa W ‘s w1 IAL
AFTUEF ) A fra-fea usy & vw-
ifadt & arg gg gaT wq § AW AW F
weY ¥ A7 g § 7

T A (s madma wggan) ¢
(%) it 7y 1 afy A

(@) uwa & fasafeafes wrsarfaal
o\ foeslt & Ao 1 T0RT Jar FY

gfrsy gowew § ¢
1. wgwTE
2, wxq§
3. qfing
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5. wenS

6. qEAT

7. fagar s

8. st

/R uEt At ewrfaat § sadeR
F-geuy AR wreeAw gfrarg & or
W & @ i & fag gF e g
A Ao o] d=wr Tk E 1 s @ e
oty T T8 @Y ¥ g i T
N gawifeat A feelt ¥ oty frar
T |

Charges for Telegram to Teleohons
Calls to Bangla desh

4054, SHRI NAWAL KISHORE
SHARMA : Will the Minister of COMMU-
NICATIONS be pleased to state :

(a) the rates for telephone calls from
various parts of India to Bangla Desh;

(b) whe her the charges for teisgrams
to Bangla Desh will be at par with those
prevailing in the country; and

(c) if not, the disparity in charges both
for telephone and telegrums from various
other parts ¢f the country to Bangla Desh?

THE MINISTER OF COMMUNICATIONS (SHRT H. N. BAHUGUNA) :

(8) The charges for tslephone calls to Bangla Desh are as follows :—

]

Zoue 1—Comprising the States of
Apsam, Manipur, Meghalaya, Nagaland
Weat Bongal, Arunachal and Tripura.

Zoue N—Comprising the rest of
Tudia,

&) Ne '

(3

For an initial For each addi.
period of 3 minutes or part
minutes or thereof.
less.
Rs. P, R. P,
600 2-00
“18:00 500
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(€) (A) Charges for Telograms :
Inland Rates for
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Rates for Bangla Desh from any

India. part of Indis.
Ordy. Express Ordy. Express
Re.P. RsP. Rs. P. Rs. P.
Non-Press Telegrams .
First 8 words or —rres
Tess. 1.20 240 2,40 480
Each additional
word. 0.15 0.3 0.20 0.40
(B) Charges for Telephoue Calls :
Inland Rates Rates for
for India Bangla Desh
Radial distance between Charge for a
any two exchanges unit dursation
of 3 minutes.
Rs. P,
Upto 20 Kms, 0%
Bxceeding 20 Kms but not exceoding SO0 Kms. 1.00
50 ” ” ” ” xm ” 2 m
" w 200 . 300
. 200 " ”» " » 500 ,, 5.00 As shown against
" 500 .0 e " 900 ,, 800 part (a) of the
”» 900 » o » ”» 1300 . 12,00 qm.
Exoeeding 1300 Kms, 16,00
Inter-Departmental commitice on Pre-School ~recommended coordination betwoen progra-
Feeding programme mmes of feeding of the Social Welfare

4055. SHRI C. JANARDHANAN : Wil
the Minister of PLANNING be pleased to

state :

(a) whether the Inter-Departmental
Committee set up by the Planning Commi-
ssion to review the pre-school feeding
programme has submitted its report;

(b) ifso, the main recommendations
made by the Committee; and

(c) the decisions taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OP PLANNING (SHRI
MOHAN DHARIA): (8) Yes Sir. The
Committee sumitted their Report to the

The main recommendations of the
Committee are given below :—

The Comuittos ig their ropoet have

Department and the mid-day meals progr-
amme of the Education Department., In any
village or town where there are both a
primary school and a centre for feeding
programme of the social weifare department,
all pre-school children should be fod at the
latter centre,

(i) The Special Nutrition Feeding
Programme implemented by the Unica
Department of Social Welfare should confine
iteelf in future to age groups 0-S years only
if, in any locality, the school lunch prog-
ramme caters to the age group 5-6 years,

shouid strengthened
lnuchs:huntmltm;eh posibie to
execute school lunch programme st felst
pactially through them in & perigd of 519

(iv) The Committes notes that th-'u.h

scape for glving greater §
"4 educe mpottance to bewitly

dousl sepects of feeding

i

peogr
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smmes, Principles of nutritioo should be
inculcated both among benefiviarics and
functionaries of this programme. Accordingly.
the Committee recommends demonst ation
foeding centres to be opened in schools in
each State fully equipped with modern
kitchens, utencils and adequate supply of
drinking water. Fxisting facilities available
for imparting nutritton education through
mobile fooa and extension units of the
Union Department of Food as well as
through demonstration feeding under the
Applied Nutrition Programme and Composite
Nutrition Programme of the Department of
Community Develpoment should also be
used for the purpose,

(v) The Committee has made detailed
suggestions for improved implementation of
the Special Nutrition Feeding Programme,

(vi) The Committee does not favour a
single administrative set up to deal with
various pre-school feeding programmes under
the Government of Indsa. However, the
need for coordination between various
feeding programmes it stressed and for this
purpose, the Committee has suggested that at
the State level, coordination Committees
should be formed.

(vil) Reufising that feeding programmes
should have an underpinning of research and
development, the Committe has suggested
seberal areas of priority for further research.

(viii) The Committec has suggested
formulation of appropriate yardsticks for
evaluation of feeding programmes which are
reliable and valid and at the same time,
simple and easily applicable to field
conditions.

() 'The Committee has submitted their
Repost on 29th March, 1972, Copies of the
Report have been forwarded to the concerned
Departments of Government of India, State
Goverpment s#nd Research institutions for
necessaty action. Planning Cmtutions is
expected to consider the rechmmondations of
the Committee shortly.

Outstanding Telephone Dues  Against
Firms and Companies

#056. SHRI G.Y. KRISHNAN : Will
the Minister of COMMUNICATIONS be
pleased 1o state

() the sumder of firms and " gompanies

VATSAKHA 6, 1394 (SAKA)
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against whom telephone dues stand at more
than one thousand rupees as outstanding
for the Iast three years ;

(b) the reasons for non-payments of
bills ; and

(¢ the steps being taken by Government
in this regard ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA.) : (a)
to (c) -+ The information is not available,
The firms and companies are spread all over
the country, Accounts are maintained tele-
phone-wise and not firm/company-wise. The
compilation of this information will involve
lot of time and labour and even then its
accuracy cannot be vouchsafed as one firm
may have telephones in various places and
a billing authority will not be ia the know
of the company’s telephones outside his juri-
sdiction. The advantages in the compila-
tion of this information, it is thus felt, will
not be commensurate with the expenditure,
time and labour involved.

Utilization of instalied Capacity
in Industries

4057, SHRI B. S. BHAURA : Will the
Minister of INDUSTRIAL DEVELOPMENT
be pleased to state :

(a) the extent of unutilized installed ca-
pacity in Indian Industrios at present ; and

(b) the steps taken by Goverament to
ensure full utilization of installed capacity
in industries ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESH » AR PRASAD):
(a) A statement giving estimates of percent-
age of utilisation capacity in certain engine-
ering and nbn-engineering industries is laid
on the Table of the House [placed in library.
See No. LT 1860/72] These can only be
taken as rough approximations owiog to
certain problems in regard to the definition
of installed capacity, which may be exagger-
ated.

(b) Production and capacity utilisation
of all induatries in the ormind soctor are
uader constant review, All possible steps

arp heing taksn to facilitate the fuller use of
tho instaliod capacity in variows industries.
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Sore of the steps initiated by the Govern-
ment are :

(i) Permission for doubling of capecity/
multishift working in 54 selected indu-
stries. Undertakings which had been
licensed on single or double shift basis
in the specified industries have been
permitted to maximise utilisation of
their capacity. In other cases, they
have been permitted to increase their
production upto 100% of the lcensed
capacity subject to certain conditions.
This facility is freely granted to all
except the larger Houses and foreign
firms who have to apply for sueh faci-
lity to a specially constituted Task
Force in the Ministry of Industrial
Development, for consideration of
their cases on merit.

(ii) Industriai undertakings have been
permitted to diversify their production
for the manufacture of new articles to
the extent of 25% of the licensed capa-
city without the formality of obtain-
ing an industrial licence, subject to
certain conditions.

(i) Provision of imported steel and other
raw materials for increasing capacity
utilisation by industry.

(iv) Increased investment outlay on Plan
projects.
wea xiw & fagg ool ¥ claifos
afcdtwarei & fog wgmam
4058, Y gor =y wt :
i} iy wer dfee
w1 oveife fewe §9 9z o
®T war w6 fr e
(%) weq 53w # g weitfirs ofia.
ol #Y war war § g ¥ avere
agraar & @ § A v U W fiew
forsit 3% vt iy s @ & o
(@) v ofcdoemi & Qe &
Y v Iy @ Sy ?
witetfe fioma S () Avge ™
Bad): () e (). @t fyedfy vy
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¥ Ry ¥ty sgraer &% warew ¥ da13
t af sfieer & wgare ok dw B
drar are agfe awr dware  wwEw
fafiw ey s @i ok § Wiie ow wgaar
Tare v Wi ww & v § & arft
& ay w2q & fag Wit quadfy aar
¥ gfinfaxr ¥ af dufig shefe i
wfirer afiroard frefafea § :—

(1) feor§ wenrer wiw W frwme
(s aw awr fidg ww)

(2) 4 sxfgwes fre Marer )

(3) a%r fasr wr fesare

(4) rear qasgfaw ofcdemr |
(5) faark wemrw d@aw wr feme
(yeite wg)
(6) feefedt AqT faer, grinrars
(7) wuweraras dwQ, Aww; aw
(8) #idtz dwed, e
ws afaforr Y Sroar wafa &
adr gt wrwifer g dw s,
o F AT ARTOT {0 A QF A
M qoq &@Ex a1 fF swearw §
Wiy Wafre sfaemdt # dawe
g Fal awar Wit Iy
ot g
fantw fwfor weqfiat
4059, ot ooy wwf (w37 witeitfors
fww R g AN T ERfe:

(%) 2w ¥ fera¥2f wr Hrafey W< et
weafrdl off det aur Iwk Ty war
{54

(@) vt wdw wooft ¥ fmoh
firely g'oft oy gk & 7

wheltfive frwrer slarvove ¥ ey oY (ol
fodl yye ) (%) W (w). xor wow Oy
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# fandz wark qrolt 10 weafiat § it
¥ 5 woafai ¥ faleflt < ot whRufow &
aifiner ot feweg # foar qur § ot awr
qew qriwr  qar §, [RfeX  eien
LT 1861/72]

gunT T RETCTIRTG § Y

feltemr wr agar gur v

4060. sit yor W 3P0 : WY guwr
Q¥ NATLW ANY ag FATA AT YT WO
fis :

(%) war guar W saTTQw WA
¥ 9R) fedtom gx sfr o awi agar ar
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(w) aficgt, Wt ad 1969 & 1971
or ol fiead wfow afg g€ awr ad
1971 ¥ xu farorr o< g femar o
ot g W

() war gowrT ug aurdd fg 0w

wrae fawre gra fien-fea safdt w1
¥ frg-farg seaT o W& AT AW

¢
gwAt Wi TRty Rewtew § I

st (fr webafte Fag): (w)wite (w). 1969
1971 a% WY war o gt & aar i

wr ¢ N sfagaar e e i—
1969-70 1970-71 197172-
Y £ 14 L1
qxar — 5,000 3,86,000
Hre-drwrar 14,46,400 14,07,000 14,03,500
Tw: 14, 46,400 14,12,000 17,895,500
yfz # sfagamr  — - awaw 27 sfraa

(1970-71 * gamr )

—————

(1) DY wwrm gw wv ¥ yfm)
& ®IEY TEY HAT | TG TWTT FHINTT KW
aqruwy fafesnr afngrdt & fag wrear
w1 ¥ fafier wearadl aar Reart
afrfafe ol weami & QR Jar &

Daty Hours of Patus A.1.R. Chowkidar

4061, SHRI RAMAVATAR SHASTRIL:
Will the Minister of INFORMATION AND
BROADCASTING be pleased state:

(s) whether Chowkidars working in
ALR. Patna have to work for twelve hours

a day:

(b) whether they had sent a memor-
angdum to the Director-General, AIR. on
24tk March, 1571; and

m?l!'u. the sessiion of Goverament

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATRY) : (a) Yes, Sir.

(b Yes, Sir,

(c) Government have agreed to review
the duty hours of Chowkidars in A.LR. with
a view to bringing about uniformity in work-
ing hours.

Y
Uniforss Duty Howrs of A.1R. Chowkidars

4062. SHRT RAMAVATAR SHASTRI:
Wiil the Minister of INFORMATION AND
BROADCASTING bo plomsed to state:

(a) whether no uniform duty hours have
for Chowkidars working in the

Al jodia. Badic; and
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{b) if 50, the reasons thercfor and the
remedial measures proposed?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) (a) and (b) The duty hours
of Chowkidars in All Indis Radio are l.lol
fixed. They vary from Station to Station
and are fixed according to the needs of a
station. Government have, however, deci'ﬂcd
to review this matter with a view .to bring-
ing about umformity in the working hours

of all chowkidars.
Manufacture of Integrated Circuits in India

4063. SHRI BHARAT SINGH CHOW-
H1AN: Will the PRIME MINISTER be plea-
sed to state’

(a) whether Integrated Circuits are wi-
dely used in Fleciromc Industry in foreign
countries for reduction in maintenance cost;
and

(b) whether any public sector industry
in India has undertaken manufacture of
integrated circuit and if so. whether these
circuits will be used in TV, sets?

THF MINISTER OF STATE IN THE
MINISTRY OF HOMF AFFAIRS (SHRI
K. C. PANTY) (a) Yes, Sir, there are seve-
ral technical and other advantages in the
used of integrated circuits including reduc-
tion in maintenance cost.

(b) M/s Bharat Electronics has been
issued a letter of intent for the manufacture
of two million integrated circuits per annum.
Another unit managed by an BEngineer/tech-
nocerat has also been issued a letter of int-
ent for manufacture of the same item. When
manufactuce starts, integrated circuits pro-
duced will be used not only in TV sets but
also in computers, electronic desk calcuja-

tors and other Electronic Equipments and

devices.
Bresk dewns in atomic power plants

4064. SHRI BHARAT SINGH CHOW-
HANM : Will the Minister of ATOMIC
ENERGY be pleased to state the steps
taken to a void occurrence or break-downs in
atomic power stations due to faulty design,
as it happned in Tarapur Atomic Power
Plant
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. [THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION & BROADCASTING (SHRI-
MATI INDIRA GANDHI): Breakdown
in power stations, including atmoic poiwer
stations, occur for various reasons including
faulty design. With accumulation of ex-
pertence; intensification of training and greater
inviovement of senior Indian scientists and
e ngineers in the design of atomic power
stations it is hoped that the frequency of
breakdown will be reduced in futuve,

Telehone instruments factory at Najnt

4065. SHRI R. P. ULAGANAMBI :
Will the Minister of COMMUNICATIONS
be pleased to state :

(8) When the new Telephone Instru-
ments Factory at Nainj is likely to start
production ; and

(b)
matter ?

the progress made so for in this

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA): (a)
During 1973.74

(b) An industrial licence for the new
factory has been obtained. 'The contract for
construction of factory buildings has been
awarded and the construction work has
started.

Delhi Monitoring Station

. 4066. SHRI R. P. ULAGANAMBI
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) whether the Delhi Monitoring
Station has supplied speciatised olectronic
equipment and special types of receiving
n:ridlhto all other Monitoring Stations ;
a

(b) if 30, the value of foreiga exchange
saved an account of indigenous of develey-
ment of radio monitoring equipment? .

THE MINISTER OF COMMUNICA-
TIONS (SHRI H.N. BAHUGUNA): (s) Yos
Thf Monitoring Station, Delhi, of the Moni.
toring Organisation under the Ministry of

. has dovoloped and fgh‘iv
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cated a fow special types of electronic oqui-
pment and recelving aerials for radio
monitoring. These units have been supplied
to most of the other Monitoring Stations,

(b) Foreign Exchange amouating to
Rs. 191 Iakhs approximately has been saved
by fabrication of the units, so far.

TN gy Tt Wt T
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Lowering of Retirement Age

4268. SHRI S. M. BANERJEB : Wwill
Will the PRIME MINISTER be pleased to
stato ¢

(8) whether the retiroment age is being
redooced 1o 55 years ;

(b if so, whether this is bound to
create strious repercussions amongst alt
sections of Government employoes ; and

(c) ifao, the steps taken by Govern-
ment not to change the present retirement
age and the rules ?

THE MINISTER OF STATE IN THE
MINISTRY QF HOME AFFAIRS AND
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IN THE DEVELOPMENT OF PERSO-

NNBL (SHRI RAM NIWAS MIRDHA) :

(® No, Sir.
(®) and (c). Does not arise.

Expansion of the Department of Survey
of India

4069. SHRI S. M. BANBRJEE : Wil
the Minister of SCIENCE AND TECHNO-
LOGY be pleased to state :

(a) whether the Department of Survey
of India is likely to be expanded to suit the
requirements of the Fourth Plan ;

(b) if so, whether any scheme has boen
chalked out ; and

(c) if s0, the salient features thereof ?

THE MINISTER OF PLANNING AND
MINISTER OF DEPARTMENT OF
SCIENCE AND TECHNOLOGY (SHRI
C SUBRAMANIAM): (a) to (c). Yes, Sir.
The salient features of the Plan Schomes
are given 1n the attached statement.

Statement

Beside the three continuing schemes
viz, the raising of a Circle office, some
drawing offices and field parties under
the Hydel Schemes; setting up of the Centre
for Survey Training and Map Production,
Hyderabad, with assistance from the U. N.
Development Programme (Special Fuad) ;
and establishmaent of the Indian Photo-Inter-
pretation Institute, Dehra Dun, with the
assistance of the Government of tho Nether-
lands, which will be extended and expanded
during the Fourth Plan period, it has been
decided to strengthen the survey and printing
potential of the department to meet the
everincreasing demands of pre-investment
surveys for development projects and to
modernize the methods and mapping follo-
wed by the department during the forth
Plan petiod. The following Plan Schemes
have boen sanctioned for this purpose :—

(D) Map Reproduction and Cartrography
Augmentation of Printing Focilities

Usder the scheme, aditional reproduction
potential will be creatsd at the Centre for
Survey Training and Map Production by

installing new printing machives sod by
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.creating & few posts necessary for manning
the printing presces This wili enable the
department to clear the printing arrears and
and to mect its increased printing require-
ments,

(2) Map Reroduction and Cartography
Modernistation  pof  cartographic
procedures Imtroduction of scribing
Estimated Cost—Rs. 5.34 lakbs

This scheme envisage the introduction of
new techniques of scrihing, on an experi-
mental basis, in place of the existing con-
ventional methods of drawing, For this
purpose additional scribing instruments and
materials will be purchased.

(3)  Survevs for Irrigation ard Power Fro-
jects and Miineral Evploration—Esti-
mated Cost—Rs 94.72 lakhs

This scheme is intended to meet the
‘demands of project surveys for development
purposes. The following additional effices
and rarties will be raised under this

scheme .—

(i) One Circle Office at Shillong ;
(i) Three additional photogrammetric
parties ; and

(iii) One additional field party.
(4) Additional Geodetic Units
Estimated Cost—Rs, 49 06 lakhs

Two additional Geodetic will be raised
under this scheme for (i) establishing addi-
tional chains of triangulations at closer ip
tervals and (ii) for having additiona)
levelling lines,

(5) Strongthening of the headquarters
office of the Survey of Indiz—Esie-
mated Cost—Rs. 5 46 lakhs

It is also proposed to strengt
headquarter office of the Survey of y !:e:ia‘ﬁ
enab.le it to cope with the additional
administeative and technical responsibilities
which it will be required to shoulder as a
result of the expansion schemes,

Taking over of closed
units in West Bengal

. 4070. SHRI S. M. BANERJEE -
the Minister of INDUSTRIAL DEVél.gg’
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MENT be pleased to state ;

(a) whether some of the closed Engipe-
ering units in West Bengal are likely to be
taken over in accordance with the recomme-
ndations of the State Government ;

(a) if so, number of such units ; and

(c) when they are likely to be taken
over ?

THE DEPUTY MINISTER IN THE
MINISTRY ¢ F INDUSTRIAL DEVELOP-
MENT (SHRI1 SIDDHESHWAR PRASAD):
(a) to (c). The Government of West Bengal
suggested the take over of the management of
a few clused Engineering units in the State
under the provisiona of the Industries (Deve-
jopment & Regulation) Act As a result of
consultations with them, a few investigations
have been ordered under the aforesaid pro-
visions. While some reports have been fina-
lised and are in different stages of process-
ing in the Ministry, some others arc still to
be finanlised by the Investigation Committee.
Each individual case for take over is being
will be considered on merits.

Improvement of Trunk Exchanges

4071, SHRI B. K. DASCHOWDHURY:
Will the Minister of COMMUNICATIONS
be plessed to state :

(a) the special measures taken by
Government in regard to the improvement
of Trunk Exchanges in the country and to
examine how the complaints regarding dealy
could be minimised ; and

(b) if so, the broad outlines thereof ?

THE MINISTER OF COMMUNICA.
TIONS (SHRI H. N. BAHUGUNA) : (a)
and (b). Various sters are being taken fo-
improving the trunk services and for reducr
ing the delay on trunk calls. Steps already
taken are :

(i) Installation of Trunk Automutic Bx-
changes at BHombay, New Deihi,
Madras and Kanpur for introduction
of National Subscriber Dialling,

(ii) Introduction of Subscriber Trusk
Dialling on 46 routes.
(iii) fwtroduction of ‘on domand® works
ing on 66 routes,
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(iv) Commissioning of Multi link Opera-
tor Dialling at imiportant switching
centres for automatic switching of
transit calls avoiding delsys on ma-
nual switching. Planos are also on
hand for :

(i) Commissioning adequate number of
channels on coaxial/Microwave/UHF
systems linking all important cities
and towns in the country,

(ii) Extension of subscriber Trunk Dia-
lling to more routes

(iii) Extension of 'on demand’ working
on routes whers the necessary trimk
circuits and positions are available.

(iv) Commissioning of more Trunk Auto-
matic Bxchanges and Multi link
Operator Dialling Centres for reduc-
ing delay on setting up transit calls.

(v) Introducing 4-wire switching equip-
ments for improving the quality of
speech on long-distance calls built up
on several links.

Allocation of discretionary funds to Musi-
cipal Coanciliors in Delbi

4072 SHRIB K. DARCHOWDHURY:
Will the Minister of HOME AFFAIRS be

pleased to state

(8) whether Dethi Administration has
reviewed or propose to review the practic of
allocating discretionary funds to Municipal
Councillors for improving civic amenities in
their wards ; and

(b) if so, the main features thereof and
the reasons for the same.

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MORSIN) :(a) and (b). The Moratka
Commission in its report (Vol. VI) on the
Finances of the Delhi Municipal Cotpora-
tion hus observed as followes : —

“The practice of *“Constituency
Funds"” should be discontinued. Instead,
the Municipal Councillors should draw
up proposals for improvement and now
woeks fn  their respective constituencies
in advance within a specified financial

VAISAKHA 6, 1804 (S4KA)
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limit, These should be examined by
the Zonal Commiitiess alongwith the re-
commendations of the departments con-
cerned and cleared for inclusion in the
budget estimates under the respective
heads to which those works rejate.”

Action on this recommendation is under
consideration of the Dethi Administration
and the Municipal Corporation of Delhi.

Scheme for appointmeat of producers in A LR.

4073 SHRI MD. JAMILURRAHMAN:
Wilt the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government have drawn up
a new scheme for the appointment of Pro-
ducers in All India Radio ; aud

(b) if so, the broad outlines thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : () No, Sit,

(b) Does not arise,

Programme Executives of A IR

4074, SHRI MD. JAMILURRAHMAN:
Will the Mimster of INFORMATION AND
BROADCASTING be pleased to state .

(a) the total number of Programme Rx-
ecutives in All India Radio and how many
of them are permanent or regular , and

(b) the number of temporary posts indi-
cating since how long thev are temporary
and the reasops therefor ?

THE MINISTER OF STATE IN THB
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDIN1
SATPATHY) : (a) 337. Of these, 166 are
permanent, 20 are temporary (régular) and
151 are ad hoc appointees.

(b) 78 as per table below *—
2 from 1963
1 from 1964
8 from 196§

11 from 1966
6 from 1967
9 from 1968
‘7 from 1969
20 from 1970
10 from 1971
4 from 1972
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809 of the temporary posts which are oxi-
stence for more than threc years and are
required on a long-term basis are ordinary
converted into permanent oOnes. Sanction
for last such conversion was issued on
10, 7. 70. The next roview for 807 conver-
slon will be taken up after the revised stre-
ngth of Programme Executives on the basis
of the norms laid down by the Staff Inspe-
gtion Unit bas been fixed.

Telephone calls booked at Kishanganj
Thakur ganj and Pumea, (Bihar)

4075. SHRI MD. JAMILURRAHMAN :
Will the Minister of COMMUNICATIONS
be pleased to state :

@ pumbes of Telophono Calls booked
for warions parts of the country from
Kishanganj, Thakur Ganj and Purnes (B har)
from Ist April, 1971 to 31st March, 1972 sad
in how many days each of the calls materi-

alised; and

(b) if there was deluy in masterialising
the calls, the stops taken by Government in
this regard?
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